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M. Chairman}

Joint Committee on the Mental Health
Bill, 1g81. Shri Sukhdev Prasad.

MOTION FOR EXTENSION OF
TIME FOR PRESENTATION
OF REPORT OF  JOINT
COMMITTEE ON THE MENTAL
HEALTH BILL, 1981

' SHRI SUKHDEV PRASAD
(Uttar Pradesh) : Sir, I beg to move
the jollowing Motion : '

‘“Yhat the time appointed for
presentation of the Report of the
Joint Committee of the Houses on
the Mental Health Bill, 1981, bLe
further extended up to the first day
of the last week of the Hundred
and Thirty-eight Session of the Rajya
Sabha.”

SHRILAL K. ADVANI (Madhya
Pradesh) : Sir, on a point of Order.

MR. CHAIRMAN : I know what
you are going to say.

SHRI LAL K. ADVANI : 1t
is not the convention to oppose
a motion of this nature, but I do
take this opportunity to point out
that this Committee has been in
existence for a very very long time
and even before this 1981 Bill was
introduced, there was a Joint Select
Committee on a similar Bill in the
year 1978-79. And it is high time
that the committee completed its
work. That is all,

SHRI DIPEN GHOSH : (West
Bengal) : It won't suffer from mental
health.

MR. CHAIRMAN : Will the
mover give the reasons for the delay?

SHRI SUKHDEV PRASAD: Sir,

please allow me.

MR, CHAIRMAN : Mr, Advani,
do you oppose it?

" SHRI'LAL K. ADVANI: No, Sir.
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MR. CHAIRMAN : The question

is ¢

‘That the timc appointed for
presentetion of the Report of the
Joint Committee of the Houses on
the Mental Health Bill, 1981, “be
further extended up to the first
day of the last week of the Hundred
and thirty-eighth Session of the Rajya
Sabha.

The motion was adopted.

CALLING ATTENTION TO
A MATTER OF URGENT PUBLIC
IMPORTANCE

Mounting Unemployment
in the country

MR. CHAIRMAN
Calling Attention.
Kalmadi.

"SHRI SURESH KALMADI :
(Maharashtra) Sir, I call the
ettention of the Minister of Labour
to the mounting unemployment in
country and the steps taken by
the Government in this regard.

Where is the Labour Minister ?
THE MINISTER OF STATE IN

THE DEPARTMENT OF RURAL
DEVELOPMENT (SHRI CHANDU-

Now,
Shri Surcsh

LAL CHANDRAKAR) Sir, 2s
you know,...
MR. CHAIRMAN : Youread

the statement first.

SHRI SURESH KALMADI :
This is how the Government is- :
tackling the unemployment problem.

SHRI K. MOHANAN (Kecrala):
How callous ? For the last two or
three days this is happening.

MR. CHAIRMAN : Ycu don’t
have the statement ? I can give you
a copy.

SHRI CHANDULAL CHAND-
RAKAR : Sir, I thought that ins-
tead of reading it, I will say it
extempore,

MR. CHATRMAN : No, that
is not the procedure. The correct.

procedure is that you have to read.
the statement. ’
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SHRI CHANDULAL CHAN-
DRAKAR : Sir, Government are
fully aware of the unemployment
situation in thc country. Recognising
the fact -that nmeaningfud solution-
to the problem of poverty, uncmploy-
ment and undcr-employment can
be found only within the framework
of rapidly cxpanding economy, the 6th
Five Ycar Plan envisaged an annual
rate of growth of the gconomy of 5.2%;.
The plan also recognised that even
this rate of growth would require to
be supplemented by more direct
means of reducing poverty, specially
in rural areas and therefore, envisa-
ged programmes of direct  productive
benefits 1o the poor involving transfer
of aseats and the geacration of wage
cmployment through special progra-
mmes, like National Rural Employ-
ment Programme, Integrated Rural
Development Programme, Scheme for

Training of Rural Youth for Self- |

Employment, Rural Landless Employ-
ment Guarantee Programm-, ctc. and
provision of Social Services through
the Minimum Needs Programme and
other programmes. Since it would
not be possible to provide salarised
. jobs to all those who are secking such
Jjobs, deliberate attempts have also
been made to promote activity in the
informal or self-employment sector.

The yth Five Year Plan has recen-
tly been approved by the National
Development Council.  According to
that document, the number of employ-
ment opportunities gencrated during
the 6th Five Ycar Plan period was of
the order of 35.60 million standard
person years. The special employ-
ment programmes had a substantial
impact on employment guwration.
For instance, the Integrated Rural
Development Programme bencfited
about 16, 58 million familics against
a target of 15 Million families during
1980-85. While National Rural
Employment Programmc has cr.ated
1775 million mandays of employment
during 1980-85, the Rural Landless
Employment Guarantee Programme
created about 260 million mandays
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of employment during 1983-85. The

scheme for Training of Rural Youth

for  Self-Employment has trained.
about 1 million rural youth ol which

about 5oY;, i.ave settled down in sclf--
cemployment. The ncw scheme {or

providing self-employment to the

cducated uncmployed has benefited

2.42 lakh educated unemployed

during 1983-84 and 2.29 lakh during

1984-85 . The growth rate of 5.2%,

envisaged in the 6th Five Ycar Plan

has also been achieved.

_ The Central cicment in the de-
velopment strategy of the 7th plan
is also the generation of productive
employment. The special employment
programmes such as NREP, RLEGP
cte. would continue and be expanded.
It has been envisaged that the growth
of economy would not only increasc
production  hut also provide the capa-
city for absorbing the backlog of
unemployment and under-employ-
ment and a substantial proportion of
additions to the lalbour force. It has
been estimated that the backlog of
unemploym-nt at the outset of the
7th plan, i.e. in March, 1985 has b..n
of th. ord.r of g.2 million (for the
age group 5). The net addition of the
labour foree in this age group during
the 7th plan period (1985-go) would
bz 39.38 million. It is expected that
additional employment of the order
of 40.46 million standard person
years would be generated during the
plan period ie. in 1985-86. Since
this figure is more than the figure rela-~
ting to the addition to the labour
force during the same period i,
9. 38 million, the backlog of unem-
ployment at the end of the plan is
likely to be less than that at the
beginning of the plan. .

SHRT SURESH KALMADI
Alr, Chairman, Sir, the last sentence
ol the statement is this : “ .., the
packlog of unemployment at the end
of the plan is likely to be less than
that at the beginning of the plan.”
It is indeed a very very tall order.
I do nat know how the Government is
going to go about it.
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[Shri Suresh Kalmadi]
[The Deputy Chairman in the Chair}

Madam, when the new Government
came, people felt that this is a Govern-
ment of young people and the first
job they will take in hand is the pro-
blem of uncmploym-nt. It also being
the International Ycar of the Youth
one expected that some major thrust
in the ficld of unemploymst will be
made, But, indecd, it is very disappoin.
ting to note when we read the Scventh
Five Year Plan that the provision for
uncmployment  has been  totally
inadequate. But I for one am not
looking forward to going into the
twenty-first century  because I am
aware of the fact that by that time the
unemployment problem in the coun-
try would have rcached such dimen-
sions that the figure of the unemploy=d
people, as per the indications of the
economists, in the year 2000 A.D.
would cross the i2-crore mark !
The Youth of India could not take

part in the freedom  struggle.
But they are ready to give their
blood and sweat and oil for

building a new India and the Govern~
ment must give them a chance. Now,
how many people are registered with
the Employment Exchanges ? In
1982, 19.7 million people had regis-
tered themselves with the Employment
Exchanges. In 1983, the figure rose
to 21.9 million and, in 1984 it was
23.5 million, Now, in August 1985,
the figure has risen to 25.4 million.
I am seeing the Minister nodding
his head in disapproval. But let me¢
tell him that this is given in rcply to
an unstarred question. Unstarred
Question No. 1027 of the 26th Novem-
ber, wherein the Minister has said
that in August 1985 the figure is
25.4 million which means that in
eight montbs of this year, the number
of those people who registered them-
selves with the Employment Exchanges
has gone up by two million. That is
really astounding and this has never
happened before  two  million in
eight months ; This is the direct
consequnece of the policies followed
by the present Government and this
is my charge. Also Madam, everybody

—————— -

———— e
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is not registering himself in the Em-
ployment Exchange. The number of
the unemploved people who have
not registered themselves with the
Employment Exchangesin the country |
today is 5.5 crores and the figure
relating to the people who have
registered themselves with the Em-
ployment Exchanges is 2.54 crores.
This is a staggering figure and this
is the magnitude of the problem in
this country today. In the Seventh
Plan, you aregoing to create employ- -
ment to the extent of 40 million
standard person years only. What
about the backlog? I would like to
ask you as to what you have done
in the Seventh Plan to cater to this
tremendous backlog., You make a
brave assertion saying that there is
going to be less umemployment at
the end of the Seventh Five Year
Plan, But I have my own grave dou-~
bts. It is going to be a galloping
figure as it has been this year. In
1986, it is likely to go up by another
12 million, I mean, the member of
youths registered with the Employ-
ment Exchanges. What schemes have
yougot for providing employment -
to your youths? Your loan melas?
These are all gimmicks only ulti-
mately and you have no concrete
programme for providing employ-
ment. Madam, forty-two per cent of
our country’s population is below the
age of 15 and it 1s a matter of great
concern to our young people as to
what would be the future for them.
You have seen what happened in
Punjab and you have seen what ha-
ppened in Assam. What is the reason
behind those things? What is the
reason for these agitations? The basic
reason is the problem of unemploy-
ment. And, Madam, it is a pity that
the Government, headed by a young
Prime Minister, has not taken up
this particular matter as its number
one priority. Leave aside the ques-
tion of gwving jobs. You take the
new textile policy. What has it
done? People in the handloom sector
and the people in this powerloom
sector in their thousands have been
thrown outof their jobs; people in
thier thousands have lost jobs. The

180
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"nation is going agog, just because there
was a statement from the Prime Minis-
‘ter that we are going to move into the
twaatv-first century, and everybody
is talking about computers, about
_microprocessors and about robots.
"This way we are only aping the West
-and by aping the west we are not
going to solve the unemnloyment
problem in the country. Our problems
are quite different. In the west, they
-want lubour-saving devices. But in
our comitry, we have got people and
- we have got a huge population and
the nwnber of unemployed people
is 5.5 crores, So, by blindly aping
the west, you are not going to solve
the problem of unemployment and
that is not going to work. There is
-evidently a clash between the interests
» of comyputers and modern technology
on the one hand and the growing
educateil unemployment on the other.
what is required today, is a national
policy on the use of computers. After
all, there are places where the com-
puters :re to be put to use, Defini-
tely, cemputers are required in the
Atomic Energy Deprtment;
may be in our science and Technolo-
gy Department; may be they are
required in the Indian Railways
for ensuring safety of the entire
network.  Yes, in these places
. computers are required.

I wuould support your view point.
But not to officers. What is the re-
quirement of giving computers to
offices ? Who are the first to wuse
computers in India. It was the LIC
which first introduced computers.
But have you studied what happened ?
They may not have retrenched any-
body but for the period from 1974
to 1982, for eight years, they did
not take a single person more in
the LIC. This is the situation. We
have got people. You can utilise
them. How many are rotting in
the employment exchanges. You
are giving computers to imcompetent
officers, This is particularly objected
to. There should be a ban on
computers in offices.

Under the garb of technology,
material has been imported. I am for

[5 DEC. 1985]
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technology. It should be imported,
because we have to keep upto date
with modern industry. Definitely we
must have the latest technology. But
under the garb of technology, what
are we doing ? - We are bringing
material, We are becoming experts,
But under the garh of technology,
a lot of things are  coming
in. I am not -talking through my
hat. I will give you the tigures for
the last four months. From April
to July 1985, exports were worth
Rs. 2290 crores. And how much
imports Rs. 6.050 crores. That me-
ans the adverse trade gap in four
months is Rs. g100 crores. I charge
that this is the direct result of your
liberalisation policy. The desire
to expose the Indian industry to
competition i3 welcome. But if you
try to throw the doors wide, there is
adanger. Some of the Indian
industries, which have been built
up over the years are proud that they
have been involved in import sub-
stitution. But what is happening to
these units which are supposed to
have played a role in the country,
which are proud to have done import
substitution ? These very units today
are closing down. They are becoming

. sick. So, unemployment is happening

in a big manner. On the other hand,
foreign companies are dumping their
goods in the Indian market. This is
all in the name of so-called technology.
Scarcity of rupee resources is also
leading to tight credit, which has
become necessary. To import equip-
ment under that name, all sorts of
equipments are imported. As a
result, this equipment is manufac-
tured in India but because of tied
aid, with the main thing a lot of
side things also come in. The result
of it is that there is underutilisation
of indigenous capacity, and it renders
healthy units sick. That also is a
major problem facing the country
and leading to the unemployment
problem, and so the policy followed
by our country, of self-reliance, is
being steadily given a go-bye. The
Government must take a declaration
that all its policies of science and tec
hnology and industry must b

cmployment-oriented.  All license®
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[Shri Suresh Kalmadi]

and trade policies must also be
cmployment-oriented. Capital em-
ployment ratic must be  there.
Supposing you give Rs. 10 crores to
an industry, you must ask--in a bank
lorm; there is one line-how many
people are going to be employed.
But you say 1t is for import of equip-

- ment from outside. What is the phi-
losophy? They say : machinery dep-
reciates,  manpower appreciates.
So this is the philosophy of Indian
industry. This is being encowraged
by the Government.

You talk of the public sector.
Take your fertilizer plants. Thousan-
ds of crores are invested on one
fertilizer plant. But how many jobs?
It is just 400 jobs. 1s this the thinking?
Can’t you go in for labour-intensive
programmes, which is the basic
problem of our country? Idon’t know
. why? 1t is common logic. Also, the
no industry districts policy has led
to widespread unemployment. In-
dustries have been forced to go to
a place where there is no infrastr-
ucture. And this policy has led to
massive unemployment in many
parts of the country. Also, indus-
tries have not gone to the rural
areas, about which Mahatma
Gandhi has always been talking.
If industries are taken to rural
areas, this will check people coming
from rural areas to cities. One big
sector of employment is agriculture
which we are all going to bypass.
It is the backbone of Indian economy.
Madam, it has heen pointed out
time and again by economists that
Rs. 1 crore invested in  industry
provides 200 jobs, one crore invested
in service industry provides 600 jobs
and one crore invested in  agricul-
ture provides 2200 jobs.

Take tourism. India is a beautilul
country, but we have not encouraged
tourism. This is another place which
has tremendous cmployment po-
tential.

There are bank scheres for the
educated unemployment. The Go-
vernment has given an order that
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for loans up to Rs. 25000/  there
will be no guarantor nceded, But
even today the banks arc insisting
on it. I know many ecducated
unemployed who come to me saying
that they cannot get a bank loan
because the Bank Manager wants a
guarantor. Ile cannot give a guaran-
tor. Then the Bank Manager asks
him to get a deposit of Rs. 10,000/-
and he would give a loan of Rs.
25000/-. Now how these poor pcople
arc going to get the deposit? The
banks arc not playing their role
properly. Even after  nationalisa-
tion, they have done nothing for
the unemployed.

There have been no facilities
for the small scale industries. I
demand again that till the product
of the small -scale industry reaches
the market, all interest  charges
should be waived.

I also demand the abolition of
policy of postal order system, It is
a sort of unemployment tax. I call
it a fraud on the unemployed.
Along with the application he
has to set a postal order of Rs. 25/-
or Rs. 50/- or Rs. 1oo/-. You know
how many people are getting jobs.
Why is it that he has to pay this
unemployment tax? Il you say that
it is not in vour hands, I would say
that.it is very much in your hands.
You can make a beginning. In public
sector undertakings and in banks
they should not he asked to send a
postal order. The Government has
to take this inifiative.

1 would suggest that the age of
retirement should not be increased
time and again. If you want to provide
more jobs, the age of retirement
should be brought down {rom 58
years to 55 years.

In big industrics where workers
are employed, I know that a lot of
overtime is being given to them. The
industry gives a lot of overtime.
This keeps out all those who are
unemployed and they cannot get
jobs. There must be restrictions on
overtime so that people can get jobs,
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The public sector has failed
completely in the sense that there is
instability of policies, sacrifice of
business  considerations and the
inability of political bosses  to
understsnd the problems of industry.
The youths of this country had great
hopes in the public sector. But,
unfortunately, they have not been
able to play the role that they should
have played. I hope you will take
steps to tone up the public sector
also. (Time bell rings)

In the flield of education, the
Government has come out with some
ideas of changing the system. I
hope it will be job-oriented. Alter
10+2, the youths should be allowed
to get jobs and there should be no
necessity of degrees for recruitment
in jobs. This fundamental change
must come about.

Before I end, I would like to ask
whether the Government is thinking
in terms of a national wage policy
which is overdue for a long time.
I would like to make a demand that
the right to work must be included
in th= Constitution. This demand
has been pending for a long time.
Unless it is incorporated in the Consti-
tution, you will mnot take things
seriously. If it had been incorporated
. in the Constitution, your Seventh
Five Year Plan would have been
entirely different and it would have
been employment-oriented.

I have another suggestion to
make. The Government must put one
per cent cess on the gross profits
of industires and create an unemp-

loyment fund. This fund should be
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the core for helping the educated.
unemployed. One per cent cess
on the gross profits of industri-
ies should be there. I suggest that
there should be an unemployment
allowance of Rs. 150 per month
to each person who has been there
on the rolls of the employment
exchange for more than six months,
You must be wondering from where
this money is going to come. All
that you have to do is that you should
tone up your public sector. Rs.
30,000 crores are invested there and
if they give a return of 10 per cent
you will have enough money to give
unemployment  allowance you can
have some more. Madam, my specific
question is whether the Go-ernment
will consider scrapping the system of
paying postal order and  also
whether the right of work will
be incorporated in the Constitution.
Thank you,

186~ -

M oaeqArd T (T wewm)
VIO Jqawmfa wgraT, ¥ s
G ISl St Bt geATT ART A1gaT

g P s fergmarm & gl & waeg
q TF OAATRET FEAIE 27 ¥ ey

g !

2N seasnfs agicar, gg
A JHIL FT F€ TEI HAHL T 4T
g | nTIvUia g4 S 3 o 9977 frar
g, 3uH IEet ag »er ¥ ww
qTAR ATTFET YW F WIEAW & A

FOTT F@M B UATLET | T
TEATTRE  MTET €519 & [leaw §

FATT AR AT AT T 56 avg
F KT FFEIA AT edeqe ¥ 3
¥ ounagt § {2 aoArey S &7 ST
sATAISGO YEATT %,  9EA  wART
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[t wevama wa]
wawd @i awrr far oY 3w} agi wg
feg, ¢ farte wiv aia Sfmaa Ier g,
TAHT gRATAHT N Ay fewt # GOHR
T W IFTET L |

O

RTITOa yarafa wEiEar, W
WT A 8 9w, 1985 F Iy faar

b

“As per the available infor-
mation, the number of educated
job seekers, matriculates and
above, belonging to both techni-
cal and non-technical categories
on the live registers of the em-
ployment
country as on 31-12-1984 was
12,3 million.”

g &1 $'eATade vagEa N fGng §
X o a1 WaweE 8t AT AR €

5 faa¥ a1 Wage § 3a@ Afg=a o

¥ qaa  ewed mdf & BT §,
T AWM A gd aFl Ara g E T
Tgw fao snar ardt § @ g=n fear
o1 & g7 SFI4 X GWEAT ¥ OEW
w1 AfF d¥A a§ ¥ wigawa
# 91 I3 Qe 101 31 IFPAT FreATa-
Rz 3 Y AMQ FE 9 GAFT FrATAHE
A 2P, dR FUT H AN TER
T fET | 38 THEHET wFaNS I
afefedz &€ |+ adm gat AEeEs ¥
_Wamefearg, Iak sradt 9 9adia
AT H ATAR 20 YA WTAFA I qIGAY
® M @A T FAS dw [N
qit T WX GG ], @y fay

\

exchanges in the
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wWHHAE L AT W T FaAS
ag & fo dvY fgrgeam A A9 daq
g aRaaT 1| AR A T GIE
2, st faunw 3, =@ =wyq  fosi
#§ QT QT & alg &7 TR AT
ggaafig@r g §, T|IS graar
A wE 21 AW W gaw wyral fufEwa
IR | SA%T GemT fewia &
ferg GeRTT A aTg i 319 [ qNAGE
FAAT Ay T av 69 feafa facw s
T oardr & N § faf S
2w § mael dar a7 wFY 1 AW
AR THEaT g1 Te9 31 gAeaT § |
[IH [l AZa 7 997 IAH
Y~

-

“Government are fully aware
of the unemployment situation
in the country. Recognising the
fact that meaningful solution to
the problem of poverty, unem-

ployment and
ment can be found only within

under-employ-

the framework of rapidly ex-
pending economy, the 6th Five
Year Plan envisaged an annual
rate of growth of the economy
of 5.2 per cent. The Plan alsc
recognised that even this rate of
growth would require to be sup-

plemented by more direct means
of reducing proverty, specially
in rural areas and therefore, en-
visaged programmes of direct

productive benefits to the poor.”

} g § wgAr argar § fr vz
ORI 497 [T § T FEqq ML
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& N, s seATgde mI @ A !

dfen FEla &I
fraegor < € | <) d&T AGAT &g
ST Y qRATT @F FHN WT T A
fafaces A AraT 3@al & & og qar
g A & Qrg ars Afgarfal &
faams i€ qa A & swar . §
© qg TEAr argar g fo @l am §
WATF qATS & Qradt T3 Fi=Ar &
Weqia, 2|A § IR 7 GweAl gu
RO ¥ fad, T qIAG GIF, AT
A §T9 TE@laRe TR #W, i
AT 1AW {Aurgor a7E  qRATT &
grr arfgx | #\ife 8 star g fo
T Aeqq T F AFAQ SFIIN
RTEA7 A §TH 414 G GGr @ faar
Al @ F 1 ZFHEIR ATHU F@AT
¥ BRva ATy ST E & | afaw
SAAT HT FATeTHE T THT 9% AT &,
AT AAZIAT FT graleaqe T & A
a & =i @ fFasaw § e A @
R el AT g WF A qar 8y
2, AFE GREITT AAT A5 NS
A FAT G B IH D9 X S A7 sw
AT FFF TR AT STAWE F2oa g Al
fgd 1 AT AYET AT FE A,
fafages 9 I sav Ry, I,
fagre @i g0 Ag ArwT Az 3G %
ag qaT 9gi 3V I H T & w@r L ar
agl | gradl g9adiy AeET § 4
T Fars 9 § P fad Wy grwIc
FIRT wa WA faeeq Garar
rfgd Y, AR T8 T NG BT
Q N IQr & ar A, TEH 2EwE
T | WX AT FT X fagao
& =rfgd

Fr WS
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fergom o ufy sam 3w
39 qow N a0 Ara Ty | Ag
Tt A W qew ¥ et A
ol G 0 IR Er e Yy R
&1 faar z1, == &9 ¥ TEOAT
oY, wWgwwr wer ¥ ozfaw owr
yfasar & o FfFw wa A &
wral 13 fag @m, F9 3 fo@
A GAr H FA AT FET ARG
WA 3 & F71 g1 BT FT T,
Foddl, feel, WEw, SO WO
W} & o ag aTA] w@w F gue
T @ &\ AT @dr e A
Tl | W ) wafan A
& A B R @Y WE AW
g oF ux § a9 wedr § oWl
IHH 9T qIT A SHW g oar AE
TR oh wewr ¥ fqu w9 @
WL AT AT IFIT QY W g zafee
T O FT gE WM Ty B AR
T, v, faeet ¥ fFdy daedr
¥ o, dmat ®wF §@ A
I &1 F Wy fRqam wcAr g
g f5 @ Sifr, emRd awr §
g @rEl ¥ dew ¥ g, W @,
wUar FOE Fr wer W O§
q TR e A1 gw A ¥ fae
MY T FH S AT @& W
93 fag am §F & i, oo TH
g Ty § § 9T KT FIW TE AW
24 R0 & wwr gy § AR
FE A T T AT | W FAH
# wemaeat qar & £ #  omow
T 1T § fF i SsEa & o
1 fafem Afse Gy 59 AFQ
T oERy 21 g ot faegw
" FHT AMRE ) T ar gewifeee

T EN F oA TX T T N
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[ seware <iT]
g, o fawg & =fq e @
Fifgn X €Y F AT SAET
surar Arfge | OAREFE "
sy wrfgd, IFEw @ N
sy Arfgd AR agr 9w fam
@ gt wifgr 1w # R
Ay w1 FW E, faoRd ¥ aed #T
. wm & 98 I IJPT & w3 fag Twi
gy framr wifgg ) EERT R A
far onu, ofgw 4T 5§ 5% fwar
T, T AT FT IAHRT (@GIAT O
s w5y IFET gy ST WO
oAt =y ¥ fau ¥ xlrra wal
qmi 1 ToR @ar aifgg 0 #
AT & a1 drgar g i o
g@T ¥ g fear § W a=w
IO g arfs oY wEenT g 39
wHenr F awraw ¥ fad gyEe
gerariie fegea § g fag v
wr faa @% | merqr § Fgar =ngar
- g fx feafy st faemms @it oic
g Aty T § owF ofomw

ATFT EHT | G T F TuAAL

o7 Tl T T W 9T F geas
il auadl AwAr & wER A
T FT gHg A fF oW qrey
Tradf gwadta @war § I H
aFd T FEN qgF WA 1 €
FA  WW F JIE FAST AW
FT FW TEAEAT I, AT T
TOAMEAE DI & weang HAS
WM FTZH FA LT 1 T AT
A ET O At d AT oaw
@ g afe & gw ¥ T
yigar § 5 wewe § o gay §
g T AW T e wiw §,

|
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TR AT gl & fRr
¥ o Ry W SER qAErd
e FX fR ow@ wzaq gieEr
¥ geia foe g & ok fre e
i feom #mm gar § s foa
sﬁmﬂaégmgamﬁm%
TA& &1 ww fasr ¥ F AT
ﬁiﬁaﬁm’rﬁr@rgfﬁrﬁa‘#
R GEIT AU Al AT A
oy frdmw W@ @ gEE
qrafar g FW0 qIIF TH GHear
T g &l EN | -

gl i q@ gz fraga w0
¢ fF 2w F v, @ deeE
Frow, ol w19 wie gfeafafeat

‘ga @ €1 afew wr W =g

& freax o oe-fag@ oWt &t
AFG afl T gwy § @ afqafed
WX FTAA G F FIE TG TE
oo ug fag e e
o AEA-LFET fE FaT St
e § 1 arfear,. $oifqad &1
SFTC @I ST e oArfge ¥ &
g frast F@r agar g e
feegeama # oy ge-for@ T4 &
d=qT T & ISV Ao To HIXTHo To
9 qEF AL §, Gifrax qwe §
SHE A Al qF ¥ FH T FH
100 TT 7T f@ar s, w9 aw
fie F qarsT T8 9F 1 9 ;o
Ul T wE G F W F AmY
TF waml Fr feafe & #3T #wiC
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T & uAty w1 sifaw feafs e
gutfas feafy # gewq =ra fagy
g fasra 3t faor & s &z w93
g1 ud favarg § fx wreoim g
farre wdt T2 mwear # AT
. ®YHIZ AN @Y gy favgrare & @
- gERl T oTEwSHE & Fr frawr
¥ Us W O §Hs-Eg gieal
77 orfs gw gq9dr sw ofs
I WA F7F 30 F7 fax89 7
"6 | 9T gafwr w1 ¥y =rav
T & ouNT g At fgegEnw & m@aAy
JArgT FT g¥zr FAT wAMfgw )
fergeata a1 g8 daaraw @1 gfz-
arEimm F§ @, firgeate ¥ dew
St & arat ¥ fegmam A siw
yife £ &, 9% fad 37 #O
ant F7 wfar FT zTemrg I ¥
R AR fawraw ¥ foF, arg
sy ¥ faq, ufara et &
fasre & fai ok 3w ¥ Sreawm
oy F fa7 gar afgr ) #w
qET F TT TF A AR qAfE
gl 3 a9 oF g9 ow9q W A
gifys fasre, @renfis fesrg woa
WA F ATSHA F A F7 gFA |

TX Rl ¥ Ary, g famrw 2
f #1 wgaw o4t #E Figa
farferer w19

THIFE IFTI F7 A7 WH QA W

gargG fomy 3w ¥

¥ w7 faY 9% wq oF {5 dgmare
G Sy F)ozw oW F oAy
¥ quFY eerar FAl E .
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SHR1 SUKOMAL SEN (West
Bengal) : The statement furnished
by the hon. Minister seems to me
absolutely disappointing. It docs not
at all recognisc the gravity of the
situation. It is an ¢xercise on statistics
which does not give any Fope to the
several crores of unemploycd youth
in the country.

Madam, I have some Govern-
ment figures with me. In reply to
Unstarred Question No. 241, the
hon. Labour Minister replied that
in August 1935, total numbcr of
job-seekers on the live  registers
of Employment  Exchanges was
2,53,07,000 and I find from the Indian
Labour Journal that the total
number of applicants on the live
rcgisters at the end of March, 1985
was 2,39,15,000. So, within these
five months, I find that there has
been an increase of 14.6 lakhs of
applicants on the live registers of
Employment Exchanges. Now, within
five months this increase has taken
place which means that cvery month,
averag: g lakhs of new applicants
have heen registered with Employ-
went  Exchanges for jobs. This is
what the Government figures say.
Now, ahout placement, about the
people who get appointment, through
the different employment exchanges,
it says, the Labour Journal itself
says, that in March, 1985, 33,024
people were placed for jobs and in
February, 1985, 28,821 people were
placed for Jobs. It means, increase
in placement per month was average
4,209, whereas, the incrcase in the
number of people who have register-
ed for jobs was average 3 lakbs.
This is the ratio, three lakbs per
month increase in the number of
prople who have registered for jobs
and 4,000 per month increase in the
number of jobs given to the un-
employed youth. This is the formid-
able dimension thce unemployment
situation has assumed. I do not know
what the Government is going to do
about it, how they are going to
solve it. '
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Now, Madam, besides these
figures, 1 find that, every month,
thousands of workers are being
thrown out of jobs; workers who are
employed in many factories are being
thrown out of jobs becausc of in-
discriminate closures and lay-offs in
different units. I would quote from
the Indian Worker, a journal of the
INTUC, which says that in all,
57,295 workers were laid off in 346
industrial units in the country, during
the period from January to July,
this ycar. This is the figurc given
by the Indian Worker, dated 25th
November, 1985, which shows that
within seven months, Morc than
57,000 workers were laid off from
diffcrent factorics. On the one side,
the number of new entrants for
jobs is incrcasing. On the other
band, pcople who are alrcady em-
ployed arc bcing thrown out of
jobs and within seven months, as I
said, more than 57,000 workers have
been thrown out of jobs. Madam,
this is what is happening in the
country. .o

T

While initiating the Calling Atten-
tion Motion, my hon. friend, Mr.
Kalmadi, spoke about computeri-
sation also. Now, when this Govern-
ment is going in for indiscriminate
computerisation of industries and
services, this policy will  render
thousands and lakhs of people surplus
in different industries and scrvices.
The massive character of the offunsive
that is coming on the p-ople in the
form of unemployment, can he seen
from the figures that wher-as, in
1984, 3,000 computers were used in
the country in different services and
industries, according to Government
plan, it will go up to one lakb com-
puters in 1990. When you see the
pace at which computerisation s
going on, you can imagine how many
people will be thrown out of johs.
Leave alone the question of giving
jobs to the unemployed youth, but
prople who are alrcady in employ-
ment will be thrown out in thousands
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by 19go, when one lakh computcrs
will come to be used in different
industries and servias. Madam, I
would just givc one ¢xample. In
the banking scctor, the doors have
been thrown open to indiscriminate
computerisation and in this sector,
200 large computers, 2,000 mini
computers and 10,000 accounting
nachincs Fave becn installed  and
according to onc conscrvative esti-
mate, 40,000 ¢mployces in the bank-
ing scctor will be rendercd surplus.
They may not  be  immediately
retrenched from their jobs, but the
potential of employm' nt in the bank-
ing industry is going to be shrunk
to a considerable cxtent, when we
are facced with a situation where
uncmployment is rising at a fast
rate. o

tor
- '

3

Not only this, Madam. I am
completely at a loss to understand
wrat led the Geovernment to ban
recuritment in the Central services
and other public scctor services.
This ban is continuing for a long
time. As a result of this, vacancies
arc existing in Government dcpart-
ments, in public sector undcrtakings.
Thousands of vacancics arc -xisting.
On the other hand, those who  bkave
registcred their names in the employ-
ment exclhanges arc bcing deprived
from getting jobs in Central Govern-
ment services and  public  sector
undertakings. So, instcad of fighting
uncmployment, T find the Govern-
m:nt, through its own policy, is
creating morce and more unemploy-
ment in thc country. -

This is one aspect of urbna
unemployment. The other  aspect
is the sickness of industry. It s
not only the the question of lay-
off or closure, many industrics are
falling sick. The  other day, the
Minister of State for  Finance,
when he was holding a loan mela
at Jalpaiguri in West Bengal, said
that the number of small, medium



197  Calling Attention to a

[Shri Sukomal Sen] S
and big sick industrics Lad  gone
to 92,000. What docs it mecan ?
That mrans that many of them
will be clos.d down and thousands
and thousands of workers will he
thrown out of cmploymrnt, thrown
into the strects,  T1 is is what is going
to happen Ixcause of the sickness of
such a large numbcr of industrics.
This is duc to the callous attitude of
the Government towards industry.
They have no intention to put the
industry into proper sbape, This is
also cvident from the ncw textile pol-
icy which we were discussing the other
day. The new textile policy is going
to render surplus 2 buge number of
workers. Many of tl-e mills have been
closed down and many of them are
suffering from sickness.  Ordinary
handloom and power loom mills are
being closed down.  So, thousands
and thousands of textile workers will
be rendered surplus. Instead of defus-
ing the problem, we know that the

Govrnment is simply aggravating the
problem.

If we look at the rural side, we will

find the situation is a still worse. About

40 million rural pcople are still unem-
ployed. So many, so-called employ-
ment generating schemes like NREP,
are operating in rural arcas. They
bave come to grief. Thesc schemes arc
supposcd to create a sizeable employ-
ment poteitial. The target of NREP
was to lift 3,000 of the poorrst families
in every development block above the
poverty linc by the end of the Sixth
plan period. It was expccted that the
programme will generate 850 to goo
million mandays . of additional
cmployment in one ycar, But a
review  of NREP  gives a
dismel picture as its progress has
been slow. The apathy of the burca-
- ucracy and low utilisation of resources,
under the NREP, Fave resulted in
providing only a low level of additi-
onal employnrnt to rural people.
In fact, these NREP and other schem-
es have come to grief. Not only the
big industries but small and medium
industries in the citics and towns in
the rural areas ar: being closed down.
The traditional industris like the

[ 5 DEC. 1935 ]
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coir, cashew nut and fishing and the
like arc coming to ruin because of the
Government’s policy.  Medium and
Large industrics in the cities as well as
traditional industries in th- villages in
rural arcas are coming to ruin be-
causc of the invitation to multinatio-
nals and concessions to  the mono-
polies. As a result of this, thousands
and laklis of people are going to be
Icft surplus rcndered surplus.

So, Madam, I would like to ask the
Government what actually they  are
going to do. I do not want to go into
thc details of the Scventh Plan. The
Governmunt claims that is an em-
ployment-oricnted  Plan, but what
I havc found is, instcad of bting an
employment-oriented  plan,  this
Seventl: Plan has hecome a job-
killor plan 1t will simply ruin the
scope of cmploymet. As I have said,
because of computerisation, because of
invitation to multinationals. concession
to monopolics and compctition, in-
digenous industry will face a lot of
problems and more and more unem-
ployment will be crcated in  the
country .

Also I find that the Government is
paying no attention to the demand of
uncmployment  allowance. In so
many countrics like Great Britain,
France and America, when people
are. without any employment or when
they do not get employment  ¢ven
after making cfforts, they are
given unemployment  allowance.
So if they arc retrenched or
thrown out of Job, they arc given
unemployment  allowance, But this
Government which profisses to be a
socialist and a weclfare government
docs not care to give uncmployment
allowance to the unemployed youth
who are rotting in the prime of
their lives. They are not given any
allowance cven for barc survival.

So my questions are : what stsps
tke Government is taking for preven-
ting sickness of industrics 7 As I
have alrcady mentioned g2 thousand
industries have fallen sick. What steps
are being taken by the Government
to rehabilitate to those industries ?
What steps is the Government taking
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to stop indiscriminate closures
and lock-out of industries,
thereby throwing out thousands of
workers into the strects. ? When is the
ban on recruitment to Central Gover-
nm.nt serviccs and  public sector
scrvices going to be withdrawn so
that thousands of vacancies that exist
in these departments are filled up by
unemployed youth? Will the Govern
ment review its policy of indiscri-
minate computerisation whereby
thousands and 1lakhg of people are
going to be rendered surplus in diffe-
rent industries and services and the
employment potential is going to be
seriously hampered? And lastly, 1
would like to know whether the Gov-
ernment is perparcd to consider the
demand for grant of unemployment
allowance for unemployed youth
and those who will be throwr out of
job in different factories and indus-
tries because of various  1easons, 30
that they can survive. Thank you.

SHRI R. MOHANARANGAM
(Tamil Nadu) Madam Deputy
chairman, our hon. Meinber,
Shri, Suresh Kalmadi, has raised
this  discussion on  mounting
unemployment in the country and
the steps taken by Government in
this regard . This problem has
been with us for the past g8 vyears
since Independence and so many
Governments have failed to solve
this problem. Even after a lapse of 38
years we are not in a position to solve
this problem. More than g0 milli-
on person are searching for employ-
ment, according to the statistics of em-
ployment exchanges and the statistics
given by our friend here who spoke
before me. How are we going to solve
this problem ? Some persons say that
we have 75 crorc people and we are
not in a position to solve this problem

and we do not have that much raw
materials to start industries also,

Madam, it is a universal pheno-
menon. It is not pertaining to our
cowntrv alone. It is prevailing
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in almost all the countries: but in
varying percentage. I personally
feel that the procedure we have
been adopting for the last so many
years to solve this problem will not
help us. We have to change the proce-
dures and methods. We have gat so
many gigantic industries throughout
the country. After laying emphasis
on agricultural development in the
first five vear plan; we started
improving  industrial development
in the sccond five year plan. After
spending thousands of crores of rupees
on industrial development, the result is
that after 38 ycars we still have 50
million people. Yongsters who have
dreams for a better life , searching for
jobs. What exactly is the position of
our country ? What steps are being
taken by the Government ? what
actually is the position which we are
going to face even after spending cro-
res of rupees through five year plans
and that too after collecting more
taxes from different quarters, begging
money from foreign countries, getting
loans and creating additional loans
from our own people and printing
paper currency ? What have we donz
so far to solve this problem ?

My hon. friend shri Kalmadi said ™
that we have more than hundred big
and gigantic industries in this country
and we should have small scale indus-
tries instead of gigantic industries. As
far as our economic position is con-

cerned, we should not depend
on small scale industries for
certain  things : we have to

start large scale industries. But
starting such industries spending
crores and crores of rupees should not
be confined to particular states but
should be scattered throughout the
length and breadth of the country. If
you study, one by one, the pages of
Indian history after independence,
you will find that we have spent more
money only for particulaur portions
of this country and we have not taken -
care to spend that much amount es-
pecially in the far away part of the
country to which I belong. I am not

Jjust pointing out j ust this discrimina-

tion only, What have we done ?
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fo~ how many persons have we given
jcbs after starting these big, gigantie
industries? If you start an industry by
spending more than that Rs. 100
crores, you are giving employment
only for a thousand people, but if you
start developing small-scale industries
throughout the country with a like
amount, you can create employment
for a lakh of people. That much atten-
tion and intention vou have not had
for the past so may years.

They have mentioned about the
“No-Industry District” and all that.
Of course, I come from the southern
part of the country. If you just consi-
der and see the names of the big,
gigantic public industries, you will
find that we do not have a sufficient
number of industries because  you
have started all these industries only
in a particular part of the country

and for these industries they
select employees only from their own
localities. Nowadays, everywhere

. we see the policy of sons of the soil.
If an industry is started in one parti-
cular region, people of that region
say that they should get more employ-
ment. Likewise it 1s in Karnataka
and other parts of the country. Wher-
ever you start an industry, it appears it
is not for the country and for Indians
but only for persons who stay in that
particular area and who are residents
of that area. That is the reason why
we are not able to solve this problem,

Now, what about the employ-
ment exchanges ? As per the statis-
tics given by the Government of India,
I find that more than fifty million
people are completely dependent  on
employment exchanges to getjobs.
I know that even one-fifth of the
total unemployed persons registered in
the employment exchanges do
not got jobs. We know full
well about  the employment
exchanges. In  certain  areas,
especially in Kerala, I find that per-

*sons who had. registered their names
after graduation in the year 1974 are
still waiting for jobs. When they go
to the employment exchanges to
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inquire about their position, they are
told that the employment c¢xchange
had not cleared those registered even
in 1973. Twelve years have passed.

A man, after getting his degree, at
the age of 21 or 22, if he registers

his name at the employment exchange
it will take at least 12 years cven to

get an interview call and it means he
will be age-barred by the time he

gets an interview call and he will find

himself unemployed. That is the

position with regard to the employ-

ment exchanges. '

Also, in the employment exchan-
ges, job seekers are divided into several
categories. Before sending out inter-
view calls, they consider whether the
candidates are their relations or
kith and kin or they are
strangers and, after dividing them
into categories, they send out interview
calls to those persons who they think
can get very important posts in the
large-scale industries. .

What about the sell-employment
schemes, My friend here, Mr.
Sukomat Sen, has veryy clearly poin-
ted out that Rs. 25,000 is the amount
advanced for those who start self-
employment schemes and then they
are required to give gurantee and
all other things. In Madras also 1
have seen that they give Rs. 25,000
for the unemployment graduates-to
start self-employment schemes. When
these unempolyed graduates go to
the bank for this Rs. 25,000, they ask,
“Where is your guarantee, where is
your project report and what are you
going to do with the Rs. 25,000?”
An industrial project report itself
costs Rs 25,000 and here they want
a project report for a small-scale
industry. If an unemployed graduate
starts a particular industry with less
than 25,000 it will not last hjm
more than six months and he will
have to shell out Rs. 25,000 more,
This advance of Rs. 25,000 should be
increased to Rs. 50,000 as was assured
by the hon. Minister on the floor
of Parliament just two weeks back,
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that he will definitely see that this
Rs. 25,000 is increased to Rs. 50,000.

Madam, you know that the un-
employment problem is prevailing
in our country for the last so many
years. In a particular family, an
educated family, persons who belong
to the higher cadres, persons who
are holding higher ranks and persons
who are holding posts in the adminis-
trative services, their children will
become administrative officers, In
such families, the husband is employed,
wife also is employed somewhere
and children are employed somewhere
else. But if you go to the rural areas,
you will see that in a particular
family consisting of eight to ten
persons not a single person is employed
and even one in that family does
not get employment because he
does not have a godfather or the
necessary push and pull  Only
persons whose families have become
forward are in a position to get
employment. Take, for  example,
Scheduled Castes and  Ssheduled
Tribes and backward communities,
I can assure you, Madam, that only
persons who belong to the higher
cadres of Scheduled Castes, Scheduled
Tribes and backward communities,
those who are already in high posi-
tions and hold first class positions in
Government departments, get chances
for their children and not the poor
people among the Scheduled Castes,

Scheduled Tribes and backward Classes.

There are two groups even among the
Scheduled Castes, Scheduled Tribes
and backward communities. They
are—rich Scheduled Castes and poor
Scheduled Castes, rich Scheduled
Tribes and poor Scheduled Tribes,
rich backward communities and poor
backward communities. So, there
are two categories among them
also. Without considering all these
things, now they are considering only
perons belonging to Scheduled Castes
only persons belonging to Scheduled

Tribes and only persons belonging
to backward classes.
1,00 P.M. o

SHRI V. GOPALSAMY

(Tamil Nadu) : There are two cate-
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gories among the Scheduled Castes
and backward classes. What ' is
your policy ?

SHRI R. MOHANARANGAM :
My policy I know what I will say.
Only persons who belong to the
Scheduled Castes who are poor econa-
mically, have to be given first pre-
ference. Mr. Gopalsamy, what to
say here before Parliam~nt, I know.

Of caurse, according to some
papers, evén though we have
traditional rivalries, we have same

principles with regard to certain

things.

Madam, Mr. Kalmadi talked
about reducing of retirement age
from 58 to 55. He said, ‘Il we reduce
it by three vears from 58 to 355,
there will be more opportunities for
the unemployment  graduates.”
When 1 was 20, 1 thought 50 was
really old age. When I reached the
age of Mr. Gopalsamy, 1 thought
60 was old age. Now I personally
feel, we should not reduce it from 58
to 55, because only at the age of
55, I know fully well, persons are
having so much of responsibility
and liability. They are to look after
their children, look after their family
look after their society. So, they have
to be looked after by the Govern-
ment. We cannot and should not
reduce it from 58 to 55, as it was
pointed out by Mr. Kalmadi.

I do not understand why banks
and Central departments are intro-
ducing this ban on recruitment for
the past four, five years, whereas
they recruit their own persons for
key posts saying  that  without
creating an employment opportunity
for the person, he will not survive. For
their own posts they can change rules
and regulations, Unless and  until
the rules and resulations are changed
considering the henefit to the public,
we cannot solve this problem. Why
should there be this ban? There should
not he any han for recruitment
especially in banks and also public
institutions like the Port Trusts and
the railways.
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Madam, next to agriculture,
nearly 7;-lakhs people are completely
dependent upon the textile industry.
Out of 75 lakhs, 25 lakhs people are
completely dependent on the hand-
loom industry. In my  state 5
lakhs people are depending on that
industry, What is your policy with
regard to the textile industry. At
the time of the introduction of the
new textile policy they said, “We
will give employment opportunity
for lakhs and lakhs of people.” But
after the introduction of the policy,
in my State alone, more than 1.5
lakh persons have lost employment.
This textile policy has crealed a
stage when more than a lakh
of people who were complately
dependent on the handloom industry,
have lost their jobs. They should at
once completely scrap certain
things which were introduced in
the textile policy. They have imported
sophisticated machines for the deve-
lopment of the textile industey.
Because of that lakhs of people have
lost their jobs in the textile industry.
alone. That should be considered

Next, Madam, with regard to
sick units, when they consider a
particular unit is not in a position
to carry on, they take over that unit.
It is run by the Government. After
some time, when its health is restored,
it agian goes back to the private
hands. There lies certain recommen-
dations. Why should they do like
that. When a sick unit is taken over
by the Government. it should he
run only hy the Government. All
these things, they are doing. If we
follow the present procedure, I per-
sonally feel, we cannot solve this
problem. '

The unemployment problem is
acute. Fifty million persons are depe-
nding completely upon the employ-
ment exchanges. More than a crore
of persons are not having any proper
employment.  According to Dr.
Malcolm Adiseshiah, a Member of
this Sabha, nearly 5 crores of persons
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are going to jobless in the year 2000.
I do not know how they are going
to solve this problem. If at all they
have any steps to solve this prohlem,
I hope the Minister will tell us on
the floor of Parliament.

With this I conclude,

SHRI V. GOPALSAMY :
Madam Deputy Chairman, the
right to work is a fundamental
right. It should be guaranteed by
the Government. Of course, we have
launched already, completed already
six Five-Year Plans, but we have not
made any dent into this serious
problem of unemployment. Twenty
years ago the National Council of
Applied Economic Reseach had pre-
dicted that unemployment would cease
to be a problem by 198:. In 1962
it said :

*“No manpower development can -~
be conceived of without simultaneous
increase in the scope of employment.
By 1981 this objective will be adequate-
ly met and unemployment will cease
to exist as a problem. Some fraction
of unemployment of the order of
one per cent or so of the labour
force may persist due to seasonal
and other factors. But the problem
remains as a monument as it was.”

Madam, Keynes defines full
employment as the state of affairs
where involuntary  unemployment
is absent. That should be our goal.
But we have miserably failed. If you
see the statistics, what was been the
achievement over all these Five
Year Plans? I would like to say that
during the First Plan, we created
new employment opportunities of 7
million. The ratio was 1:6057. That
means for creating one new opening
for employment Rs. 6057 was requi-
red to be invested in th¢ esonomy
during that period.

What happened in the Second
Plan ? It created employment of 10
million. The ratio was 1:8432, 39
per cent higher than the First Plan.
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What happened  during  the
Third Plan ? It generated employ-
ment to the extent of r4-5 million.
The ratio was 1 : 7545, 10 per cent
lower than the Second Plan. It was
followed by three Annual Plans that
created new employment of 11 million.
The ratio was 1:5754 which is lower
than the Third Plan.

During the Fourth Plan, it genera-
ted employment of 18. 5 million. The
ratio was 1 ; 6357.

During the Fifth Plan it created
new jobs of 22 million. The ratio was
1 : 8400 lower than the ratio of the
First Plan, that is, by about 32 per
cent. It is because of law of diminish-
ing returns as was said by David
Ricardo—a great economist. That
is bound to happen.

During the Sixth Plan, here again
35 6o million jobs were created and
the backlog was 22 million. When the
Sixth Plan was started, the backlog
was 22 million and the new entrants
were 92 million. Then, the total was
54 million. We have generated em-
ployment to the extent of 35 65
million. Then, the backlog should be
approximately 20 million when we
launched the Seventh Five Year Plan.
Of course, during the Sixth Plan the
ratio was 1:9gooo. Now during the
Seventh Plan , it is expected by the
end of this plan, g7 million will join
the already existing backlog. So,
what, are you going to do with this?

Madam, in our country, the basic
economic dictum for abundant fac-
tors should be utilised liberally and
the scarce factors should be economi-
cally used. It should be economically
used. But that is not happening. The
abundant factor here is labour and the
scarce factor is capital. After the
great depression between 1929 and
1933, the unemployment problem
was there through out the world-
particularly in Western countries.
Of course, Adolf Hitler who threatend
the whole world, who massacred the
people throughout the world—the
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Nazi regime solved the unemploymen t
problem in Germany. They said
that it is not the capital that creates
work. It is the work that creates the
capital. Therefore, he advocated a
philosophy that  the unemployed
shonld be put to  employment.
More they put, the production will
be augmented. Then there will be
savings. The living standards will
indrease automatically. The capital
formation will be there. They ex-
perimented in that way and it was
a success. The problem of unem-
ployment was solved.

Now in our country the scarce factor is
capital. The abundant factor is labour.
But we are not utilising this abundant
factor in proper form. That is why we
are introducing automation and com-
puters even in the-service industries
like Railways, Commercial Banks and
LIC. When the probelm of unemploy-
ment is so huge what is the necessity
to introduce computers and autom-
mation in these service industries.
I do not object to introduces computers
in defence industries and some of the
export industry but what is the nece-
ssity for introducin g these computers
in these service industries. As fas as
educated unemployed probelm is con-
cerned it has become a social problem.
It is a sleeping giant. The other day
1 read in the newspaper that a lady
graduate in Kerala joined as a part-
time sweeper getting Rs, 120 per month.
This appeard in the front page of
of the Indian Express. How many of
the educated unemployed people have
been registered in the employment Ex-
changes ? Number of Job-seekers regi-
stered in the Employment Exchanges
increased from 14.3 millions at the
end of 1979 to 23.5 million at the end
of 1984. It is 45 per cent rise in the
number of Job-seakers between 1980
and 1984. Madam, a recent judgement
of the Andhra Pradesh High Court
has shoked everybody particularly
those who have registered themselves
in the Employment Exchanges. The
judgement of the Andhra Pradesh
High Court says that there cannot
by any claim of priority for their
registration in  the Employmen
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. Exchanges. It is a bolt from the blue.

What is the necessity for having
these Employment Exchanges ? So,
I would like to know [rom the Gover-
nment as to what the Government is
going to do with this particular

Jjudgement of the Andhra Pradesh

High Court > Because if this judge-
ment is followed then those people
who have been waiting for the last
ten or fifteen vears cannot have
any claim for their jobs. Madam,
you have  introduced many
schemes tosolve this problem of
educated unemployed. You intro-
duced the scheme of self-employment
to provide employment to 2 lakhs 50
thousand educated  unemployed
every year. What happened® Some of
the study reports say the money which
has been spent so far from the banks
has not gone to the right person for
the right purpose and now, recently,
a few ago, days the Labour Minister,
Shri T. Anjiah stated at Hyderebad
that another programme is on the
anvil by which nearly 25 million edu-
cated unemployed youth will get em-
ployment. I cannot understand what
Is the programme in your mind in
the mind of the Government. Whether
youare evolving anynew programme
other than the Self Employment Sch-
eme for Educated Unemployed.
Madam the educated unemployed
get frustrated. (Time bell rings) when
they. don’t get any joh.

THE DEPUTY CHAIRMAN :
Now kindly conclude,

SHRI V. GOPALSAMY : That is

‘why the probelm of Naxalites is rais

ing its head throughout the country.
Don’t think that Charu Mazumdar
and Kanu Sanyal have gone. Among
the educated unemployed, a feeling of
frustration is compelling them to take
up arms. This is a very dangerous
signal,

THE DEPUTY CHAIRMAN :
Please conclude. .

SHRI V. GOPALSAMY : Unless
you solve the probelm of educated
unemployed this probelm will create
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consequences throughout the country,
Therefore 1 would like to request
the Hon’ble Minister to stop intro-
ducing automation and computers
in service industries and come with
a specific employment policy for the
unemployed. Thank You.

SHRI ANAND SHARMA
machal Pradesh) : Madam Deputy
Chairman, the Calling Attention
Motion on the unemployment problem
is really very relevant. It is one of the
burning problems which not only India
but other countries, too face. Unems-
ployment undoubtedly is a worldwide
phenomenon. In our country the pro-
belm is more acute, may because of
historical reasons, because of the fact
that there had been no industrial
growth for centuries together when the -
8dvanced countries in the West enjoy-
ed the fruits of industrialisation. But in
the post-independence period also we
have seen that the number of unem-
ployed youth is on the rise and is multi-
plying r2pidly. It will not be correct to
accuse the Government straightway of
callous indifference or disregard to the
problems of the unemployed youth.
Right from the First Five Year Plan,
the Government has definitely, taken
steps to generate employment and
to meet the requirements of the unem-
ployed youth both in rural areas as well
as in urban areas. The number of self-
employment schemes introduced by
the Government from time to time has
been increasing. In the recent past,
during the last six years we have séen
manv such new schemes, mainly for
the rural unemployed youth or the
uneducated unemployed youth. The
NREP is there: the Rural Landless
Employment Guarantee Programme
is there, the schemes under IRDP
and TRYSEM are there. But to what
extent has the money whichis ear-
marked for these schemes been pro-
perly utilised and what is the bene fit ?
The effort is there but the implemen-
tation is certainly not proper. In the
case of the educated unemployed
youth the situation is really bad.I
agree with my friends that frustration =~

e L]
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is incresing. Young people are taking
to smuggling and other criminal
activities and are even taking
recourse to arms. This situation
is to be checked. For that, equal
emphasis must be there for the edu-
cated unemployed as well as for the
rural unemployed youth.

Madam 1 would like to draw the
attention of the hon. Minister to the
fact that the agencies which are entrus-
ted with the task of identifying
the rural poor or the rural unemployed
youth, are not at all working properly.
There is hardly any public represen-
tation in these agencies and the dist-
ribution of the loans and subsidies
is not proper. Maybe those employees
ar officers who are working for them
have not been motivated. They lack
motivation; they lack the necessary tra-

ining they lack the sense of personal invi-
Ivement, It is just a mechanical process
for them: the scheme comes to them
and they have to give the figures. They
are not bothered whether the right
people benefit from it, whether those for
whom the scheme is made are getting
the benefits from that scheme. It is es-
sential that even in the rural areas; only
those employees are entrusted with

" this job  who are properly moti-
vated and who are given some special
training. Similarly, for the banking
officials too, some training is essential as
they have also shown utter disregard
to the unemployed youth and there
has been an all-pervading corruption.
As far as the bureaucracy is concerned,
whether it is the banking sector or
the panchayati institutions or the
IRDP, it is very clear that those unem-
ployed youth who want to get these
loan are not in a position even to
have their project reports or their
schemes accepted, leave aside
getting an  indusirial plot in an
industrial area or getting raw materials
in time and even to get the loans
as was clear in the case of schemes
made for the educated unem-
ployed, whether through the DSIDC
or the industrial centres. I will not
agree with Mr. Kalmadi when he says
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that these melas were useless . They
had a utility, they had a purpose. I for
one would definitely welcome more
such schemes from the government.
But why do the banking official insist
on taking securities or sureties from
these unemployed youth for
giving a loan of up to Ras.
25,000/- when they are actually not
required to do so ? How many of the
unemployed youth have actually been
henefited ! There are thousands
and thousands of complaints that
whenever they have approached banks
they have been denied the loans.
In this situation it is essential
that more  such schemes in
addition to the existing schemes,
are made for the educated
unemployed youth and that the sch«
emes for the rural unemployed
youth are expanded. Also
the Government must ensure regular
monitoring for proper inplemen-
tation of these schemes. And training
is very important today. When we talk
of schemes of DSIDC and other sche-
mes what is the number of ITT’s in the
country today and what is the pro-
portion of increase ? Can it meet
increase in the number of the
unemployoed youth? How many .
youth are actually being provided sti-
pend and training. The present situ-
ation is also a result of the illplanned
educational system. I am very happy
that the Prime Minister the present
Government, is fully seized of this
problem. The Prime Minister has
promised a new educational policy to
the country and we hope that there
will be greater emphasis on vocational
education. Unless and until we ensure
vocationalisation of education, we
cannot tackle this problem and we will
not be able to generate gainful em-
ployment. There has been much
reference to the Seventh Plan. 1
wiil not go by statistics and figures.
But the Approach Paper to the
Seventh Plan promises a National
Employment Programme, expansion
of the existing schemes and also
integration of production plans and
employment programmes. What is
required. what should have been done
long ago, has, in fact, not been done;
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Educational Planning and Economic

Planning should have been interlinked.

You cannot have economic planning,
you cannot have employment prog-
rammes, unless and until you coor-
dinate them with the educational
planning to meet the requirement
of our industry today. Today we
hear criticism of the new steps being
taken by the Government. [ am
very sorry to say that there are friends
who do not accept the effort of the
Government and the reference to
computer industry and all that.
I for one would like India to be
advanced, to meet the latest require-
ments, the latest technology must
come to this country. It will certainly
not shrink the employment oppor-
tunities, because when you have
more industries, when the industrial
base expands when you have special
technology and more  electronic
industries, whether in the large sector
or in the wmedium sector when
ancillaries come up and when you
have a new educational policy with
correct emphasis on  vocational
education, the employment oppor-
tunities automatically  increase,
they will not decrease. I would,
therefore, thank the Prime Minister
for taking this step. It is for not
only preparing the Government and
the Young generation for the 2ist
century, but for generating more
employment for the educated
unemployed youth as well as the
rural unemployed youth. And e
do hope that this problem will be
tackled on a war footing and, if re-
quired, I would request the Minister
that strict action be taken against
all those who have been guilty of
improper implementation  of  the
various schemes of the Government.
Thank you,

THE DEPUTY CHAIRMAN :
Yei, Mr. Jaswant Singh.

SHRI  JASWANT  SINGH
(Rajasthan) : Madam, I think [
have got five minutes only before
adjourning for lunch and I will try
to conclude before that. )
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THE DEPUTY CHAIRMAN :
You can speak for two more minutes
if you like. We can cut down our
lunch time.

SHRI JASWANT SINGH
That is very kind of you, Madam.
Madam, the subject of this Calling
Attention Motion is the problem
of unemployment, a subject very close
to the future well-being of our country
itself. So, it was my expectation that
the Government would come forward
with a little more detail than what
is contained in this statement. The
statement itself, Madam, is nothing
mare than a compendium of questia-
nable statistics and acronyms like
NREP, RLEGP, etc., about which
the Planning Commission and num-
erous other studies have alrcady cast -
doubts. In the matter of umemploy-
ment, we are sitting in the midst of a
bursting nova of a problem, it is a
volcano of discontent the dimensions -
of which we are not quite aware of.
A number of speakers have spoken
about the emotional aspects of'it. I
wish to put five direct questions to
the hon. Minister, There are figures
given here and an attempt is made to
arithmatically established that at the
end of the Seventh Plan, because
of so many additional jobs created,
the problem is going to be solved
or that unemployment is going
to be less. According to the figures
of the Government of India itself—
this is my first question—the number
of those below the poverty line at the
beginning of the Seventh Plan is
26 crores. We dispute this figure, and
a number of others also dispute this
figure and some of them suggest that
the actual figure is g6 crores. Now,
whatever the figure may be, whether
it is 26 crores or 36 crores, the fact
remains that these many millions,
these millions of Indians, are below
the poverty line and let us, therefore,
assume that the Government of
India’s figures are the figures which
we should take, which means that
26 crores, or 260 million people,
260 million Indians, are unable
ta get 2,400 calories per day. It
is the 260 milliom people or 26
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crores of people who arc actually
unemployed. The figures given by
the honourable Minister in  his
statement have no meaning if they are
not related directly to this fact, which
is a fact of our daily existence, that
those whom we classify as being
below the poverty line are in fact,
unemployed. Therefore, the dimension !
or the size of unemployment is much |
larger than what is contained in |
these misleading figures. That is why
I have calledit a bursting nova
of problem and the top of a volcano.
I would request the Minister, therefore,
to clarify the Government’s thinking.
- Is it only the registered figures, that
is, figures of those people who go
to and register themselves with the
employment  Exchanges, which
you treat as the figure of the unem-
ployed or is it those who are
actually below the poverty line whom
you treat as unemployed because,
in fact, they are the ones who are
unemployed. This i3 my first question?
My second question is related to
what I have said about the registered
unemployment and is connected
with rural unemployment, partial
employment, semiemployment and
seasonally-oriented employment. When-
ever we talk of unemployment the
figures that we quote are the figures
relating to those who come and register
themselves with the Employment
Exchanges. But the whole of the rural
India, 80 per cent of rural India, has
no such benefit or facility. Large
parts of rural India do not have this
Rajasthan, from
where 1 came, does not have this.
In large parts of rural India, the factor
of seasonal employment, partial
employment even during a  season
and semi-employment, is one of the
most cruel and crucial factors. What is
the government’s thinking on
alleviating this kind of unemployment?
And it has not bheen resolved by
all the various acronyms which go j
l

by NREP, etc. because the studies
of the Government themselves have
stated that they have failed to alleviate
the problem.

My third query is about un-
employment linked with poverty, linked
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with situtations like famine which
Rajasthanis  presently faced  with.
Ttis the Chief Minister of Rajasthan
who has himself said that the current
famine in Rajasthan is the worst that
that State has experienced in the last
70 years. Rajasthan has not exper-
ienced the kind of famine that it is
now experieacing for the last 70 years
It is a State which is one-crop
State, dependent on the monsoon,
Therefore all the poverty incidence,
all the unemployment incidence,
is linked with the arrival/non-arrival
of monsoon. I would like the Gover-
nment to clarify, because the Govern-
ment of Rajasthan has failed even
today to start meaningful relief pro-
gramme, what it is thinking about
unemployment, poverty, specailly
in areas like Rajasthan which are
single crop area, which single crop
is dependent ‘on the monsoon,
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My next question is about the
educated unemployed. A number of
the speakers have spoken of the close
linkage between educated unemployed
and violence. Educated unemployment
and violence is an urban phenomenon
essentially. I would therefore, ask the
Government : whom do you call
educated? You have got this termino-
logy currently used in all your official
documents. When you say educated
unemployed whom is it that you are
catagorizing as educated, and how
do you define ‘educated unemploy-
ment? Is it on the basis of gradua-
tion as education? Is it on the basis
of illiteracy? I would like to seek a
clarification on that.

One minute more. There is then
the question of technology. My next
question, final question is about tech-
nology and unemployment. The hon,
Prime Minister has on numerous
occasions recently given voice to
his philosophy on the subject and
has let the country know that the
purpose of industrialisation is not
employment. One could agree with
that, disagree with that; the present
debate is not perhaps an occasion to
go and investigate that. Nevertheless,
it does reveal a philosophy, the think-,
ing, the persuations which motivates
the present Government, Linked
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with industry is the question of
technology. 1 would like to put
across to the Government, and ask
for its clarification and sharc its
views on the subject, that the biggest
resource in this country is man.
‘Man’ I use it in the legal sense.
Man is inclusive. Man as neutral
to sex. Man is inclusive of woman,
The biggest resource in this country
is man. And if the biggest resource
is man, then whichever technology
that we think of, has to be related to
that man, for the benefit of the
man. What, therefore, is the Govern-
ment of India’s thinking about
appropriate technology to eradicate
. unemployment in India?

Madam, you were very kind.
You said : five minutes. Instead of
five minutes I have taken almost
ten minutes. I am very grateful
to you.

THE DEPUTY CHAIRMAN :
1 said five minutes-Keeping in view
the lunch time. The House is
adjourned for lunch till 2.30 p.m.

The House then adjourned for
. lunch at thirty-flive minutes
‘past one of the clock.
The House reassembled  alter
lunch at thirty-two minutes past two
of the clock, The Deputy Chairman
in the Chair.

THE DEPUTY CHAIRMAN :
Now, we take up further considera-
tion of the calling Attentiocn,
Shri S. P. Malaviya,

i WETIRIW AT (STTIIT):
qEAAYS SEATIT AT, gAY,
FI-FATT FT ASG-TAFTL, 4
uF Fg7 § AN Tsda gwenr §
otr wawifas & & g9 fauw uv
gt AraY  Fr falaa gac ) e
Teg § wAT FASTA @A &, &
Fg W BT AWT Tzar 2 4w
HT AT FT FANTE F T A
WA T AFF OGN, T GEAA Bl
FIST BN BT AT 97 97 F FqT
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faaefy, o gar W W W TEAEq
T T FIAT | W GHR TTH &
giom wg @ fo sUst O wig &
wgT &) W] 9AmA FC @&,
A W@ & AT I§F 4% 5@
e @ f& Aot & e gy fae
W g1 ARG O W JIT F(H AE
FT G W & | I AT IS gH
wEF # FEWF oT 93 g &, &%
g & AT wTard 9T & " 5,
g1 faadr gwid oaEr wigand E
@ Fr qQRE H, AT WA g4l
F A wITME 9T S [ F fag
aren g S g A safAT wEmaar
g f& =9 wedle swenr &1 wme
g 93 art faast L |

"gIg5(, & 9w I H T
3w H duydfs @siar gwd S
oIT I 3T F(T T TAETE  fwar
SEr g fF ma wE T oags §
g W & qAATIY =T w7 AT
HIFNGMA T F4 F97 | Ffws
UF gugdis ASA0 F qR S gE
It A wEr &, a gree
AT F1 o TR FE@ qTas g
f&F gar Iw & IUSKAE FUIT
TG W & WX S € FACACS,
TRF  RIET FUSAY T gEra
FE F I G-I FT @ew
FH A g fagim w7 & maww
W& A 2w FY feafy vz 2w
FIT qwmT FItan § fafes @
st foive ag-fag v & O% 9F-
faa M 7 dfrEs genr i waT
3 I g 9T d w0 AT 9%
g, f5a% A gt =8F &1 5 Wragy
5 vz waws 8 ¥ 3w A
F FUsMT oaA@at ¥ fav f& §
TURMT FATHE F SFT TGA0 /W
ffsa 00 | Tafae fafygs w7 ¥
HF W FH FUSTA FT gEny
398 FE swar & F Efagm &
n3=8T  39(w), (f), (&) =g
41 FT MT 3T JIv F LLw RIFES
FLAI AMGAT g 9T R omsd
F Fim St wfqum featamt # gor
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7, ot wewfs AR Ay &
qfeweTAr ot IFR! FE FF 0T
FG A gAT qAEAST AT & E
W8T 39 H wG T §
Certain principles of policy to be
followed by the State —

“The Statc shall, in particular,’

dircct its policy towards securing :
(a) that the citizens, men and

womcn cqually have the right to-

adequate mcans of livelihood;
{b) tl-at the ownership and control
of the material rcsaurces  of the
community arc so distributed as
hest to subserve the women good;
(c) that the opcration of the
economic system does not result
in the concentration of wealth
and means of production to
the common detriment, 7

Article 41 says—Right to work,
to education and to public assistanc=>
in certain cases :—

“The State shall, within the
limits of economic capacity and
development, make cffcctive pro-
vision for sccuring the right to
work, to cducation and to public
assistancc in cases of uncmploy-
ment, old age, sickness and dis-
ablmrnt, and in other cascs of
unde rs rved want.”’

LR F 47 I F 4@ 9T F
g wifas g fasm @ig wic 7
S W F T0E & A 35 w0y
" ST T4 W T AV F Ywr F
X Wy & 7 SR AWM F
ARETN T OAWHTT FL Q0 ) T
aewi w1 Afs gdaEr Afs g,
N FSFT  IOT & IFET T
T Aifg B 1 W @wr mwre &
fasris agf & wegafd wgreae widh
W ama F fows A ¢ A
IAFT 4% w0 w1 fw fog 2w ¥ agq
qigF 9 0 99 I F AdN
¥ £ IIT Fi9r AL &, 7 AT W
93T BA R ¥ IS gT &Y
M wFAr R AfFT gfr wika &
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WA 9T @R FET W F W
Y o AT FEIF AT BEW TR
#) o 3§t FIXU FFEPT ACRIT AT
g ¥ a1 7 qeerd Awfar 9
T @ A § ) FEge F oA
¥ gy ¥ TA-WEHWT  FHE T
uF froe &) OE-ENmT F9E
# g &1 Igww ¥ § sHfaw
mawns TRAG g & FEd &
qI F TAGE F1FG IF GAT W
Tq fxoie ¥ +wgr war g ;

“(1) ¥ea-aemE iy g
o, FOFaAir g%, @
ott wEdSfaF §3 F  ITN
qiAT AFQT & WG F FH
qErAl FT EIT FT QIAMT 2F
F HIAT awar @ W@ )

(2) wridig ¥99 & 1974 ¥
OISR /@ FHAMYT FH FIF
o, Safx 1984-85 ¥ HIFT
z@d I Fawmfai v ey
g 9@ W ¥ ) T G
#§ o FHAN geur T FI
#IF At AT IF W S FY
FAFT B 1

(3) s-3x fawmr ¥ &7
am  fawmar wgafeEt #@it
Wl & wdw oF am@ Gy
wsigdt w1 fanfag &0 & fawnig
FHTA FNET FI S Siedl g
UF F@ g3t #1 FART fag
SR FFWI G oAM §

o (4) feEdadnr wizd &Y
safag AMF IT0 wTF ¥

FTT ¥ Tq gfa§s FosIw .

gHT AAZL HTAG B W B |

(5) ow ¥ shas 1\ &
g FATTIT & WIHErEaS
T fadr FgET amo i &
FIOT FAE FAAT WA FY
T g S

(6) 9% 3o & afg =t -
FIE TIT FT AT T AU -
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FAIL JAMT JA F1 JIA &
fsg& f& gv @@ g9 gt
dra gdre 7% wfgar AR
FH grar @ wWro§ W fawe
wigew § =@| gwi FHFfa
F oHEG G ONT FT TT Y

usefagr  wIeqr Aiyr Fr AqIgeS
7 o1 fv gat Afy 39 I F ga4t
g, T FAFH AT F ARG
faqq aieaqivas w1 9918 sifac
gt & e ®ousefear warew
at & 1 S ‘48 Ft gfema §
fagr =1, fag6r IgI07 ags Aigwas
2w & oidn ¥ AnfE s
g1 usefyai wIwwr Wy, s
i wrelt Wt Trsiva T FY I09 FT
-9 AT, HEA TWiEr WY T
W 1 FET I i F7 §
| ezfagi qgew wE F IGIW #) A
feerme w@ac g1 1 g, 48 #t
g gfwa & foar g1

“Mechanization is good when
the bands are too fuw for the work
intended to be accomplished. It s
an cvil when there are more hands
than required for the work, as is the
case in India. I am quite safc in
saying that cvery mill-hand docs the
work of at least tcn labourers doing
the same work in their villages.
Thus spinning and weaving mills
have deprived the villagers of a
substantial means of livelihood. It
is no answer in reply to say that they
turn out cheaper better cloth, if they
do so at all. For, if the, have
displaced thousands of workers, the
cheapest mill cloth is dcarer than
dearcst Kbadi woven in the villages.

I have drawn the attention to some
broad, glaring facts to show that the
way to take work to the villagers is
not through mecchanisation but that
it lics through revival of the indus-
trics they have hitherto followed.”

hfaqn 415 #§ T ¥ A4 19
guTE FTAT ) A AEAAAF T H
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qgd WX faar s wr g, w® oW
ggd agral fzar srgrg | & 3m
¥3W FI A AT FT 6T qIFHEA
LEG U [1-C (O S (SO L L
denr 1529, faas 2 fagraw, 1985
& maar fagy ot aEwfas g
¥ wfgws & 39T 93w ¥ TAN
FTET T AFIT FT AT FHT F,
afea, agt  F? gfecem arg w2
¥ a7 ® § R RA gawar g f#
3q Uy TAEIAIE & UF §aE), gTATE
I F 3F faum & @1 g3y A
¢, g & A 09T WA ey
ST, ag zgl & g€ &, AT amA
f & 38 o fzmmAr agar g 9
TAIEIaTE ¥ o sawfe SOw 2
faam w@aa fafqds, zargrarg o
Tg ¥ 91 2, 6 FUT 30 @ TF
Fr WX 31 19, 1985 % uFT
F AT 2 19 FOS 13 F1&@ 70
g w9 | 3 A SR gEd gl W
x fafRds FodT ¥ v 4| 0%
whag fafads, @8 sma & 15
FAT 59 AT 94 FM7 ®T FR
31 Wi, 1985 & FT FAF UL
¥ 13 FU3 41 Wl 73 A
squ | gafad § fadge s I1Ed
gfw ..
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wEA  HAWT T VI HaE
[2ro (simay) Tises FRIC q5RAt]

IWH AT AR B | WG AT T WHE
¥ AT W E :
sfi e AW AWQET ¢ 0T

AT A F1 F @@l wF AT WG
F1 g1 &1 A& AT ¥4g WX WW
F ooATT WAT 2 O |/ET W W
7 mAvers savew fear a1 1529
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3G F @41 fREm s oyt
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gAHY 4T 37 0 F Afawa F 4T
4fs wm wW w1 AwEE AT
ag FIR FEI AET & afed swe
& A fam o § Imfag § =g
7T F@ f& wiFre F1 =
FUSATA FT THTA FT WFT AT
Tifgr #iv @ fag @I w7
vifagw &@1 JfgT AR JEE
FRGIT U T 4T g1 WP 8 & <
T TR FEAT § WY A &1 Wl
gr?r qrar ng'T g

DR. SHANTI G. PATEL
(Maharashbtra) Madam Deputy
Chairman, the fact that we arc
required to discuss in this House the
unemployment problam, as the num-
ber one probl.m of this country. It
is a sad commentary on the function-
ing of the Government for the last
38 ycars. Except for a few years
m between, the present party las
. been ruling this country and the
results has been that the number of
people wha inbabited this continent,
1.e., India, at the time of the Indepen-
" dence, probably a far greater number
than those, are, today uncmployed or
under-employed in this  country.
This state of affairs., I would respcct-
fully submit, is the culmination of
the policies that are being pursued
from time to time by the
party in  power. It is trus
that the Government has adopted the
course of planning as a me=ans through
which the cconomic development
of this country is sought to be advan-
ced, and Five-Year Plans are boing
prepared from time to time. But it is
unfortunate that the wrong priorities,
the wrong policics, the corruption,
wrong administration proccdures etc.
are prcvalent which have led to the
present state of affairs. Then there
arc unimaginative policies. I would
also like toradd that there are faulty
educational policics whercin  no
stress is being laid in  respect of
Gandhiji’s repeated announcements
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that there has to he vocational type
of education, the absence of which
has resulted in the present chaos, and
we are left with the present situation.

Even today, the corrcct figures
regarding unemployment arc not
availabl . There are all survcys but
the real enumeration is not being
done. They are not merely fully
uncmployed; there are pcople who
are under-employed and they are
in lakhs and crores. These are the

.pcople who need to be properly

looked after, who need to be properly
approacked and properly employed.
Even one indication, that is, indication
of the poverty line also is something
which points out the rcal, staggering
state of affairs in this country. It is
50 per cent according to us but the
Planning Commission and the party
in power claims that they have
reduced it to about 38 per cent.
Madam, as you know, the leading
cconomists—a number of them—
have opposed, this claim and have
tried to show as to how wrong it is,
But even taking that claim the number
of people who are uncmployed runs
into lakhs and lakhs may crores,
28 crores. This is the state of
affairs which bas to be now remedied.
Unless the present priorities and
policies are changed, there is no
ray of hope that we can overcome
this situation.

Even'if you take tlwe figures of
edueated unemployed. I am re-
ferring to the live registers at the
Employment Exchanges, what has
been the progress in the last g years,
that is, in the Sixth Five Year Plan.
Tall claim is being made that tnis
l-as heen done or that has becn done
or this is the achievement and ali that
and a lot of songs are being sung day
in and day out but that what do we
find ? I would like to place before
the House the figurcs in 1980, at the
start of the Sixth Five Ycar Plan.
That is the figure of the pcople who
are secking jobs at the Employment
Exchanges all over the country. The
figures was 15. 3 million. At the end
of the Sixth Five Year Plan, some



225 Cualling Attention to a

time in May, the figure stood at

24.2 million people. There is an
increase of 60 per cent in the Five
Year Plan. This is the contribution
that the Congress Government has
made to this particular problem.
This is the real achievement which
has been made. I know the Minister
has taken a lot of pains to give statis-
tics in the statement. But it contains
nothing but statistics. As you are
aware, there are three types of lies :
one is the white lie; the black lie and
the statistical lie. This does not
give the correct picture of the real
state of affairs at the grassiroot
Ievel. I wish the Finance Minister
was here, and not my friend, Mr.
Chandrakar. Because he is not the
man dealing with this problem.
The real Minister responsible for
this state of affairs is the Finance
Minister and he should be answerable
for the present state of affairs.

Let us see what is happening at
the Employment Exchanges. These
poor people, these job-seekers coming
from middle and poor classes cannot
gat employment according to their
turn. There is rampant corruption.
Let m= challenge the present Minister;
Jet him institute an enquirv.  There
is not a single Employment Exchange in
the country where corruption does
not rule. In the city of Bombay, for
getting the name recomma=nded to a
.concern, one is required to pay
nothing less than Rs. 3000 to Rs. 4000.
How can a poor man, a man coming
from the middle class family, afford
such a sum ? As such without any
means; he has no m=ans even to
arrange two square meals and he is
required to shell out big amounts
before he can think of getting employ-
ment. And also there is no certainty
of getting employment because for
one joh, there are twenty to thirty
names that ar: recommended and
out of that only one is chosen. This
is the state of affairs with which we
are concerned.

Now, the main reason is that we
have a lot of people in the country side
who nced to be employed. They are
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in th: form of landlcss labourcrs,
marginal farmers and also the
artisans. They are to be gainfully
employed, not merely in some sort
of cmployment, but he has to be
employed in such a way so that w:
are able to raise productive resource
so that it is not employment for the
sake of employment only; it has to br
an employment which can sustain
employment and which can take the
country forward to achieve our goals.
This sort of employment has to be
generated. But what do we find.
I find in the statement, Madam,
ref>rence to a number of schemes.
If I ask the Minister as to how many
schemes are there for poverty all-
cviation, I am sure he will fail in
this examination. Hc will not be
able to answer. -

Perhaps, their number runs to
more than thirty. I, myself, was
trying to list them. But I am sorry,
1 must admit, I have failed. The
number of such schemes is much more,
but the result is much more bad,
I am happy that he referred to the
I.R.D.P., the integrated Rural Deve-
lopment Programme. May I ask
the Minister : has he cared to go
through the surveys, which hav~ been
made by no less an institution than
the Reserve Bank of India, NABARD,
banks, which have advanced money ?
We claims that we are spending Rs.
1500 crores and that fifteen million
peoples are employed. Buthas the
money really gone to these people ?
Has the money gone to the poorest of
the poor ? Has the money gone to
the people, for whom this money was
meant, for whom these schemes were
meant, for whom employment was
to be found ? Madam, there has
been not merely wrong identification,
but political patronages have also
been bestowed. Loan was given for
the purpose of cattle, where it did
not ~xist. And still, it changed hands
three or four times. Loans are being
given for the purpose of rearing goats
in the deserts of Rajasthan. How can
they find grass, one does not know.
But this is how this scheme is being -
implemented. It is no ust making
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claims that these schemes have suc-
ceeded. Even a study by Prof. Rath,
of the Gokhale Institute of Economics
and Politics bas shown that only three
per cent—mind you, after going into
all the surveys, he has come to the
conclusion—are the  beneficiaries.
The number of real beneficiaries is
_only three per cent. This is the
success of this scheme in which Rs,
1500 crores have been put, in which
over Rs 1500 crores are said to have
been spent ! Therefore, it is no use
making claims like this which do
not take us to the goal of finding
employment for the people. What
needs to be done is, right remedies,
right steps, have to be taken so that
we can remedy the present situation.
Is the Minister prepared to recommend
to his colleagues in the Government
that the wrong prioritics which are
being followed by the Planning Com-
mission have to be changed ?  Unless
there is a revolutionary change in
. th.se priorities, things are going to
remain as they are; rather, they will
become worse ,as they have been
becoming, as the years roll by.

Take, for instance, the question
of ‘land reforms, which is closely
linked with employment. Land re-
forms are important, as far as em-
ployment is concerned. Here again,
“if you look at the facts, you will be
dismayed to find that a lot of land
declared surplus under the Ceiling
Act is still to be taken possession of.
A large portion of whatever has
* been recovered is still to be distri-

- buted. This is the way in which the
land reform laws are being imple-
mented. Stress has to be laid on
- schemes which give employment,

.like the Employment  Guarantee
Scheme in the State of Maharashtra
and such others. There also has to be,
along with this, a scheme of un-
employment allowance. Persons have
to be offered work. The Constitution
needs to be amended so that the right
te work is given to every citizen in
the country. Unless this right is
guaranteed, nothing can happen.
Government will have to come for-
ward with such employment-generat-
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ing schemes which also guarantee
uhiemployment allowance.

I would also like to submit that
population control is also one of the
things which needs to be taken more
seriously and more systematically.
We talk about it day in and day out.
But what do we find? There has been
no real advance as far as this is con-
cerned. Will the Minister look inte
this problem and go into it thoroughly
so that the matter is set right?

I am not opposed to modernisa-
tion. But I am referring to it because,
it adds to the presently unemployed
people. I am one of those who would
like modernisation of this country
at the earliest. I am not opposed to
computerisation. But are we going to
be so blind that we do not know what
are going to be the consequences and
implications of computerisation in
every field, whether required or not
required? I can understand, there
are industries, there are certain jobs,
which need computerisation, not
everywhere. Just now, there is a
mad race. I have been hearing, every
public sector is trying to tell the
world that they have the best com-
puter. 1 have been hearing from the
top men of these industries that they
have been able to acquire the best
computer, that they are going to
advance and that they will be able
to take the country forward. But
unfortunately these people do not
really know, do not realise what the
consequences will be, how many
people are going to be displaced. Of
course, you need an army to defend
our country. But the country with
hungry stomachs cannot fight any

- foreign invador. We nced internal
strength to fight the foreign invador.
The army that needs to be created
in this country is an army which
can be called Land Army so that it
can be put to use for number of
productive schemes, whether it is
afforestation, whether it is deepen-
ing of the river beds or whatever it
is. There are hundreds of schemes
which can be thought of and this is
{the idea which was given not now
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but I thiok, Shri Kalpnath Rai will
recollect, by his then leader Dr. Ram
manohar Lohia, many many years
back. It is very unfortunate that this
. particular idea has still not seen the
# light of the day. Unless systematic
effort is made, I am afraid, we will
again be moving to a situation which
will become worse.

Referring to another policy aspect. .
{(Time bell rings). 1 know, Madam,
there is not enough time to refer to
all the policies, but when I have said

" about the wrong policies, I must refer
to some of them, The textile policy—
to whom is it going to hit? It is going
to hit the handloom sector people
who are just living from hand to
mouth. Some of these people are al-
ready under-employed. They are go-
ing to starve further if the present
policy is going to be followed. They
are asked to compete with the mill
sector. The bullock cart will he com-
peting with the rocket. How can this
competition take place? So, this is
the manner in which the Govern-
ment’s mind is working. This is the
way in which the Government policies
are being formulated and are sought
to be implemented. I have only one
question to ask and that is this. Is
the Minister prepared to advise its
Government to reverse the policies
and then take the gear in the right
direction so that we can reach the
cherished goal as early as possible
which was laid down before we got
freedom. ’

s aesi wwe (fagre) © wgiar,
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FFTY &Y Tl I W @ E ) 1950
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X % w7 =W @y way A wrt
g 9% gral § ag wd AN w0
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THE DEPUTY CHAIRMAN :
Mr. Minister.

- SHRI PUTTAPAGA RADHA-
KRISHNA  ( Andhra  Pradesh )
Madam, as I already requested, I
, will speak a few words.

. THE DEPUTY CHAIRMAN:
I had called your name, but you were

not present. You should be extremely
bricf.

SHR1 PARVATHANENI UP-
ENDRA (Andhra Pradesh) : He
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had stomach ache and had gone to -
hospital, ) -
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SHRI PUTTAPAGA RADHA~
KRISHNA: I will endorse opinions
of other Members. While endorsing
them I will give reasons for endorse-
ment. That is all,

THE DEPUTY CHAIRMAN :
If you go on endorsing opinions of

all the speakers, I think you will take
one day.

SHRI PUTTAPAGA RADHA-
KRISHNA : Madam, this unemploy-
ment problem is a national problem.
It is not a problem of today; it was
a problem of tl.o nation even at the
time when the {irst Five-Year Plan
was launched in the country. We have
completed six Plans. We spent
1,20,000 crorcs of rupees on six Five
Year Plans. But we have not
solved amy cxtent of the unemploy-
ment problem . On the ather hand,
it is on increcase. Of course, the
increase is imminent. We cannot
stop it. But the increase is dispro-
portionate. It is not a proportional
increase. It is disproportionately
increasing. g :

Madum, this is a very dangerous
problem because the youth of the
country, hbeing unemployed, turn
into extremists, turn into beggars,
rather criminals, So, this is the
problem to be tackled with the
utmost efforts by the entire country,
1t is not the problem of a section or
a region or so.

Some sptakers have given the
figures. I need not give the figures,
But all those figures which are
available at the employment exchan-
ges, are pertaining only to the edu-
cated people and that too secking
clerical jobs mostly. Some suitable
people are going to industries where-
ever jobs are available without regis-
tering their names in the employment
exchanges. And more particularly for
the rural people who are working on
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the agricultural front, there is no
employment exchange, and there is
no account of unemployment in the
rural arcas. Madam, all these figurcs
show that there is an acute unemploy-
ment in the country, and there is
unemployment amongst the people
who are alrcady employed . Already
speakers have explained about it,
and I need not explain, Part-time
workers are there and some seasonal
workers are there . For instance
agricultural labourers are there. They
work for a certain period, and after-
words they go without job in off-season,
These are types of unemployment,
and all types are dangerous, and
they are 10 be controlled. Of course,
our young Prime Minister is trying
to become a dynamic leader, and
he is proposing automation and com-
puterisation. Automation and com-
put:risation may not caus* to retrench
the employed, but they may stop
the increase of-employment potentia-
lity, the employemt prospects may be
hit, While introducing computers
and automation, this should be kept
in mind. These should not come
in the way of prospective employment
chances.

And the other thing is, our educa-
tion system is also to be changed.
Of course, the Prime Minister is
promising vocational education to
the nation. We do not know how
far it will be done, and how it will be
introduced. For the time being,
our old system ofthe Britishers is
going on in this country,
Not only are unemployees produced,
but ungkilled labour, educated unskilled
labour, is produced in schools and
colleges. Wa must switch over to
vocational education, and we must
make an educatcd man earn his
own bread, but without assistance of
the Government, without starting
and without turing into extremist,
beggar or criminal. The national
cconomy is loosing the services of
the youth of this country. Most of
the youth are unemployed and it is
a big loss to the nation. The Govern-
ment should examine, how far the
youth can be provided employment.

4.

- -
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If at all there is unemployment that
should be among the old-aged persons.
In that case there may not b any
serious economic problem.

I request the Labour Minister who
is not here to make a comprehensive
scheme for solving the unemployment
problem. He= is very much acquain-
ted with the labour problem and
unemployment problem as he was
a Labour Minister of our State.
I request the Minister who will ba
replying to this Calling Attention
to convey to the Labour Minister
to prepare a comprehensive scheme.
It should not be included as a part of .
the plan. The plan must be a job
oriented one. The proposed Seventh
Plan is not much of a job-oriented
Plan.

With these words, I conclude.
Thank you.

—

i WEAW |EwT : sTEwmfy ®
wgrear, A § wnmar § f5 arwy
TLTAAT H AW FI TF WA AgeAN
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g AT F aga w7 [, TEA
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goar A W Wes A8 FUd
g HiT Woeed FUF A & A I
w5 i ¥ froom g & AW @
oA &, § sAar €, W aw
ITHT T IAEAT ST § 48 99
g q@r & 5 owqF ardw W
qITFT TP E, A3 AS Irg WMAR
giar & 7 ag wewEm & fatr
qareT A TR 1 W AW F oA
FT LA AE F AP A AT
qrw Fg0 g, afFR F oA
FT T § 5 wiws i ad ad
»
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o Witk o qEw. : IF AMTH
far gromedE1 .
Y g wEER A Wk
q g3 srgd ) F sqmr Agw fw
wixe T §, fawr 39 § fraar 43
W E AT WG W AT TG

w3 fF 5 9W@e a@r A 1 TW -,

4z A& &Y wahar | =g A &
¥ @, W wgd def ¥, =g
wfgarl & ), A mafess d9C
ZY, zad Ws wF af oWy
qrzdr FE AT & Ffaw 3@ T AW
FET & yza-fgy F I f5 3@
TFA & fqu TERTI T | FOAG T
Fud | & qaaar § fv gk AW H
A @ F fa &, wm ofw 71§73
TF TMT W o&gd F AR A
& arforem #1 &7 1 § agEr =g
fe g aYEt &df § Wi w1 oafgw
W A ¥ AT TR qT TG
&) 9T aF & wEw A S
F | agd J=41 g§ [® #FPqET §
AT giar g1 38 9 | F Farsan
qga § ==t aewr sfy, I AR
griorsy #I W TAF T QIEW
# EFn &Y 1 sfg & faafes
# § ogor FarAr Agar g eTEd:
FifF gqI W #T 80 Fawa IAAT
T g § WA & S Ag _«T
fF gmy | F TS W W@ F
AT @Y T[@ AW FTodEAT TET
ufgs & @ AT o waIR Hal
R T HTET fr ot
faa faas S fea
F 3 mfaw fasrg & @rg 2
a g %‘fﬁﬂﬁfﬂ ar s nﬂg
) @ wE § wy € Rfed adl
; %ﬁmm %tgzﬂ% qrer R
w wW TE ® AR
.y &1 Afr o qgEEr g R
g @ Iy g fF 3 e -
# w2 & oA, FAfAC B G -
AT F AN AR AT &Y I
THE DEPUTY CHAIRMAN :
Mr. Gopalsamy, you made a speech.

PRt
5 33

Pl Aol

~~

434

Why don’t you listen to the
Minister now. Py
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SHRI ALADI ARUNA alias
V.ARUNACHALAM (Tamil Nadu):
Madam Deputy Chairman, majority
of the Members at present sitting in
the House are non-Hindi speaking
people. Let the Minister rcply in
English.

St wegwE aewT 0 K gAaar
g f® miq @m fgrd A mush &
Wil § o 9% | #EIR @ I
T AT §, W9 ST GH FHT 8
A T A9 F T § &AF
i@ 7 #% WX qU A emA ga=Ry
[T s Aqak | fSan @A g
g S § shwiw fgr & T
qg TR "9 @ W TEq, Higwiw
aEar foir W § dida & S
wET FAGT § ) FHiau #¥ fger H
T af%rq gaAT | § FE W AT

THE DEPUTY CHAIRMAN
Mr.Gopalsamy, please don’tinterrupt,
First you were interrupting by cross
talk and now you are interrupting
the proceedings of the House.

. _ R . - - - T

st armm " 79, e
Fg f& aniw &A1 §  SOwWY
F GRS TOET H§ e gE & Wi
Tifa &3¢ deadia aisAr § T
Y J@r & Y @ arat @ wrfaw
wgraar & T 165 WE 9EE AW

afgarst ¥t mifes wgraar & wE

fsqy f& 4 T4 #1 @r 91T FT
% | qfwnT ¥ 5 eufaw gl & &
I oqEAr W OoSAT € 8 FUT
W | U 8 FTUx mefgE w1
5 @w &% WRT AqEr #Y W@r
FAC I A S wue fEar
Tz % Am & qF wv gfar & famre
maﬂ%gam IAETOM HIT FY
F faenr 1 sfagre ® omra Y
Tt A& faeem fa fadt @ A
Fey 3T g fag ¥ 8 I
¥ Ft agraar dr wefy g & mrAa
It I OF AEE F A

3 %l

EE

Lol]

\
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a8 Wg WA wgAT Al g
aifgu ®iifa Aiq grfag d643 g
g afww 9 3@ oA HifsT oA §
awwar g fF sfaerewrt sardw
fo zowr fwgmr wem 20 & 9R)
T H 3@ 9T THW @A A
fo z@ or @ Hqaman ud § fx
g gma ¥ fEea A e F
W@ 39 9 od § afws  foaw
daq § W gl wwd § sWa
q owuew § I & fgavy & 47
§ 49 9T w1 &1 Sy G faar
T YWY SEie uE e #13@r
arT F H{T TAfART 1950 ¥ FFT
1980 &F W gATX &W F wigw
feafg ot 9@ & =A@ gW qEQ
g fF foey 30 aw & aAqdr Fr
@ F T 50, 52 W 55 YW
i ® & afww 1980 HIT 1985
F @i ¥ wedr & W@ F AT
A FTAL F) HHT 51 § =92 T
37 ytHe g1 W I WMT AW F 14

| qTde WOET Fr @1 & FAT WA

Fidl FT AT WS AlSiHl H OGEi |
3@ qr T gy g fa woe @
@ F Aiw S § IEEl =T
ggraar & W AT I§ 7 qframy
7g 2fF F gO< WA grEifE e
HroFodio HIT HiToUToF o oo
F ST AT HAF TET FOFH
fear s1 @ g WX @Y TE
M &1 Fw fodr 1 W9 &ar
Sian Wi TH 9@ W OFIH T AN
& T a1 FI W7 qW@ § SR )
oISt g AW ¥ ) fw@ §mmy
W den W@ mAr # @ o wed
§ & aga wfuT adr & Wi I9E A
TH aad Gg e qgl (AW agd |
ST WS E SW # agn am WY
g g agre fw qa fa'a FOTIA
# geqr aga wigw @ W aw feafa
AR § Wi T fad ed g
#§ o araEr qioer ¥ 3@ qrd 9%
oI fRar Tt &1 X UF A1 qE
A foom @ wfemw § (ofed

-

qradt ST ¥ g@ @a 9K A
fear a1 ¢ fo OF 9 F TERORT
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gfar & sz # zEw w@fa a8
w fFar sra # Ao HaQ H
TEAR F G WA F AT AN
qafedl 1 g sT F 40,40 F
J9 F@IF w14 | AR I§H Ia AN
gfqm &1 Srdr § WIT SwaT TErEgS

femr wrar & W ¥R IEHT G
faar star & afs fsa 3w &
§ 49 9% 9% S 499 W F

0 Srd | Q& 10 q1F qaF TIGA
F1 Zfar & W fsgiv wew q3
9% g3 gwl FN uE fwar | zAd
5 @@ § g9 #igw waw 4 «T
@2 B A% o WL gaL AME 5 A
AFC wife § A9 T@ 1 3§ OTEN
¥ ug WHUNT Sf9T F 0F AgAgh
FIH THIC A [STI7 § W R 0T
U ¥ FTHYTT THUAT Fow QAT
AT WY waEr a8 WY a¢ TR
e & Srg W R A1 T TR
g 30 SAg APARA AT IN F
w1 fomr wr § Wk 3\ AW
FHIT &7 a g @ qar  faa
STAT & | S9 APAET SfT &1 ATeqT
F TN O AR IEF fay w@w
o) wIhe I @1 o fear S
wWreg!

s

st qXqafa ST TgH frg =7
e & a7

oft AFgWIR WAL AT A Shwr
1985 ¥ & gE & 1 o S @

g I°F @eqr 4 AT @ 1 58
g adi e e gd 81 - . . (sgaamM)
Four thousand have been trained
in this year up till now.
@ swie g 7 afaay s gf
I T YT F OSTOW Al @R
A HEIT TGFLT 20-25 AP
@ ...

st wdadfa x : fradt dea

i T T FE F 7

34
-
¢
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W AgEE A@E . IAENY
FT qIE GAIST g0, TaF fau ogax
& qiew # SO § a wae wie
[AS g oAWT | ww & EfAw
gaEqr F0 g, AP SUT FT §
IFT G ET FLWRE ! T & wfa-
fafg Y 31 3, 8T FIE ATEAT &
f& Fis 7 G W §H & ST
AfFER W FH S 98 Jar a4 I8
5 FqITA, 10977, 25 A & fau@ oy
;EY & a7 M gg=L qrtaT FIar
§ ag wiasy & fao W7 I@ar g1

st qdqdfr ST : 38 T &
qr3EH AT ® RE | ATH

o QR JTEIRT . SAar 9@
& oY 9giw WAl 4 IR al ArArga .
faar o1 f&£ 10 @ H aC@WDH
ge g wiwft ag F== fgar 41 |
10 919 & #91 gHr ! 98 g 4
f& 10 @ ar wW@ar g AE &

zafqg 10 1T Fg A 1 EWIG
FLHIT KT @A ¢ WL IW F fou
A FET ! P T

SHRI SURESH KALMADI :
On a point of order..

SHRI CHANDULAL CHAND-
RAKAR : No, I am not yielding,

THE DEPUTY CHAIRMAN :
Mr. Minister, he is on a point of -

order.

SHRI SURESH KALMADI:
What we have noticed is he is making
a general bhashan. We Members have
raised specific question in the Call=
ing-Attention. He has so far failed
to answer anyone of them. I seek
your protection, Madam Deputy
Chairman. ..

THE DEPUTY CHAIRMAN :
He is not concluding his speech.
Please listen to him.

SHRI CHANDULAL CHAND-
RAKAR : I do not know whether -
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[Shri Chandulal Chandrakar]

you have understood my Hindi. But
supposing you have understood, I
am dealing w1th agriculture now in
the rural areas. (Intermptwm)

THE. DEPUTY CHAIRMAN :
Mr. Kalmadi, please listen to the

Minister, -

i WY ATH FHHT . WYRT A

Fgr 5 & =i feeal & wiqma gar

qa%fﬁmxﬂuraﬁ%aﬁw kAl
g . .. (ca’wT)

sft 430 FEATE : FATR AT KT
gax gd T1fga . (3maaA)

ot WEAM WAL 0 WAE qAT
r\?ﬁqﬁreﬁtamnmﬁr fyar
o f4T 45 qU1E A JTeX O PR
AT 7@ fazrr (maarw)

HEET, q‘ﬂiﬂ T # CEE
foo Rmr o aw ugl & AR s
3fE F iy et F A ¥, 30

wgF var o § 6 oS o &
mnwaﬁrﬁaﬁ% fasiaedt @ 8 1
ag g P a'raa'ra?f's“m,mvr”
?h“f Farg o oF I Fars "mf
fred @t w7 g & wf @«
mf‘w%w FT fﬁw
&1 o T SanHE F wefiw ATHIOr
fawre A & SAd sikQ gw ads-
vrrt“rg't FWI FEY F | qar
wareT ¢ fF S o qrEel iEE &
Fﬁ"?%, nﬂ'{“rg'«:a’rw@r
gasr feafq W gaw ger 1 adEr
& M7 FAsET

whfug m@rgﬁ%mﬁa’rﬂ
gft q93df7 qisEwTol & QUT HIr(T
g fir Qe @ & AT wA Al AT
TS AT HEHT 37 TVEE &, 98 1994~
95 §F HTHX AT 10 Fhaw @l
S Ay F awmer § R g oW
TR § T T g A |

\

4
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e e g

ol HF R AHIFL 1 KL wra“,
w @ fgEat S g, G A g
#7owgl f 10 9WE @ WO o
T w1 W@ ¥ e @A Fl
FY GGHT 1994-95 ¥ 10 9T @
arqwﬁ:awmaﬂf—qumf*m

A& @A IHE A« fger a@r

AR ) (@A) FYU FgA R Fqwd
g8 & 1994~95 ¥ w0 A1 &
& A WA 9= A g 10 T
qF T SN AT IefE A1 g THET
Wﬁmt@%|mmﬂ’r€th
& fue far s & 4 ®§
TR AT AT oF a1q A5 gE & o
g & WT M I AT FA
m?rtgﬁ?aammmam
ircrrus?m"rmﬁ“@ wrar 5
ug Fgl & wrEr | g dar w@war
rmmﬂqawramﬁmmr
HH SHRT FO AT IS ¢ W
S e I 2 fr TR
SRR THY T FHET 8
W@ F e A WA § fee
¥ HAAEAT AT §

ot § T W

o Ay o Wi AT & -

Fa'a“r $T FT 35@{'?@?“1#11@?

= A AR ATFT: AT TARY

fedy ST wTER & ar Sl FEy

g wifersyod | o gwx H§ 74T | -

. (saaen) ¥ amaay 5%
TR A aa1 ©1 a7 . .. (|AAA) -
DR. SHANTI G. PATEL:

fad Aoy A goF F HEw &4

=

Mr. Minister, you have disowned

your own baby and you say that it is
an illegitimate baby. You are referring
to the Employment Exchange figures
and are saying that they are not
correct. That is what you are saying.
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SHRI CHANDULAL CHAND-
RAKAR : Dr. Patel, T think you
understand a little at least of my
Hindi; I think you understand Hindi.
I said this only gives the direction.

SHRI PARVATHANENI UP-
"ENDRA : It gives an indication.

SHRI CHANDULAL CHAND-
RAKAR :..... and it will not be a
correct thing if I say that on such
and such date, that is, on the 5th
-of December, 1985 so many people
were unemployed according to these
-figures. That will be a totally wrong
picture. That is why I have said that
this give only a direction in which
the country is moving or an indica-
tion of the size of the problem. This
gives only an indication of the direc-
tion in which our country is moving
to solve the unemployment problem.

ey a2 & ag w0 wwgw g fw
FET T AN X FEIR F AR F
fosmag #r &, o9 31 2 frgasr
Aowa a3 2 & zE¥ Iqamd
Fgar 1 FF oqzw wgr 2 f& oA
far dta-gre At FT SE gy
g1 #R wgiwar 7 a7 § gwA
gaaT wraw few §

Firstly, there will be no retrench-
ment as a result of computerisation
-and any worker rendered surplus
would be absorbed.

Secondly, there would be no loss
" of earnings or wages of the existing
workers.

Thirdly, there would be no ad-
verse effect on the conditions of work,
promotion prospects, etc. of the wor-
kers.

7~ Fourthly, there would be ade-
quate safeguards to protect the wor-
kers’ interests including the method
of sharing the possible benefits.

SHRI PARVATHANENI UP-
ENDRA: He spoke of the employ-
ment potential in the future and not
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bout the security of the existing
mployed pzople. PR

DR. SHANTI G. PATEL:
Madam, I do nat want to disturb
him. But I want to point out ons
thingz to him. (Infzrruptions).

THE DEPUTY CHAIRMAN
Dr. Patel, you please listen to him.

DR. SHANTI G. PATEL:

He also asked as to what the additional
employmant poteatial is. He may
answer that also.

SR (E I B T AR A3 AT
ATRT w1 A5 3T (3w @A)

Wt agaw wqw: & 97 N
wWwgfE ar ax afawr aff
AT I 7AF  AMMRT TZA AST
q3qr | (WAGW) WA gIULE
A&, § @F TI0 T g | FIE I A
qOFr a9 wwar g fwogw F oM
g0 1 AT SR & fAT AW W™
faear #x 78 W ¥ fF a#u=x
TN & QAT @M (@agA)
fadta  f@ar, gevem  fear, =c
AN AR FT W § (AU

SHRI SURESH KALMADI
We are not opposed to computer
and we have not said so. In fact, .
have said that wherever necessary
computers may be used. I have sais
that computers may be used in de
partments like the Atomic Energ
Establishment or in the Departmer
of Science and Technology. W
are opposed to its application fo
office purposes only.

SHRI CHANDULAL CHANL
RAKAR : That is why I am tellin
that we are going to use computel
wherever necessary. (Interruptions).

SHRI SUKOMAL SEN: Yo
will say that they are necessary i
the banks, in the Insurance Co
poration, also?  (Inferruptions).

SHRI CHANDULAL CHANI
RAKAR : I am going to say th
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they will be used is the insurance
establishment also. You please sit

down; you please keep quiet. (Inter-
ruptions),

AT wawa 43 & o oot ==t agi
gL ael of ¥ SOwWa W g
forir s 1 FTSI gR A AT ST
@i @1 dmande fiw, 3@ #,
eAIRE § ug wT Sfew B O
IR T W g @S-
TAET 2 WG SrAd § sa% fad fawer
FfET | St |1 TNITAHF o § 99
fasrell F1  SeGizd @€ | WGE
famdt & fagy W sEwWES
feoq 9% w0 ¥ |fad 8, oad
Foftdr, emar 30 whew @
40 shme 2 a1 so wfwa 2
T WO QW § @A aqr g R
FUIET F( 5 S9Aw g ar fife-
aq =1 & fawel F1 Sorew  T@
afz a8 15 Tiwa M aga1g FRINA
15 gl fasel) 1 sq12T FGEH T
A Y Gan ufaw e @i oI
Qe &t wfusw et &t w1 fReE L

91X 9g SAW ¥ gg # & @1

¥ da ¥ &, ufaw @l w oFw
faqmr | FEIgER & AN T FW
suat faemt §, & og =df Fea1 § &
OF Swg afEE wel WTE d@T ST
@ A SurEr A & s fRae
(swamA) .. . WA ASSTZA T FIH
¥ qat @1 & 1 9 gfed | w9 e &Y
fare aig @8 @ @19 &1
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" of qmafA wdeE . wgiwEY ¥
agi 4@ F 21

st @R QTR - w@gT WE
gat g & FW ¥

§ gir A smmt A T A
FT AfFw a8 a8 SIFN § TG
F1 SIIW T AT AN Ggq BF
qIT WX TG AT GEETH AN AT
w1 fwa o ] )

fimer, gt ST O #T S
g Wi ®T SART B, WU AN
FEgET gy & o s wifs e
gy Soraa fafea =0 & sfas
2T WX S aw & SARd uiaw
g aY 3w ® SuTRr @9 S |
STET T W@ W 3§ gun
qr ¥ M HIR FIAE ¥ AR
SGTET Wife NI | HE WG SONER
FHTAA AT A W9 Iwa 2y gy
oF 13z ¥ feaeel 2 AR FA
F S @5 & 9g% araT g1 fowar
% qgad &, W §F Sad
§ foad oA @1 9%@ 2
C

U 3EY  qT FT sfas  weer
QUarT &1 GHeT | SerEwer &+
gl g f5 st @ oaw #@
wre 35 Nfama Mm@ @
2 @ 9 FFAEE  FT QWA
FA O T 70 fovd
& ST W9 aAa g R ArTsram
|rEd AR IFAERN w2 ! mIT
g Jafaw ofw ¥ I, oaX
TRT & AR F aqdy " i
;N 7 ¥ SHr & & ol
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a | faw @war 21 @@ § s
TEFT SIAN gh A gwra 2w -
fee & & W @3 AT g
& faww g #w gAIR
g St A& g omg g A,
U gX grir? ARy Ak
AT T agigar ¥ gw faww
FE W @fgw s fyA
f W N iﬁawrﬁ%aﬁ‘r§
FW H A qmme @ w1 TR

& fad oW @ ¥ a1 gl Te-
@7 W 8 g5 74 {nih =% fag
QqrEd UT SFAraTSl FT GIAN FLAT
gl | THfqd ¥ 1A F1 eOA F
GF FiEg Og IIATATA AP agS
CQERfAr 3 g¥ weAl AW W R
Y AT @ W@Ig @Y AT gErR
e ¥ S UFATE g, IAiAE €,
Ffy gwfas & St A A A
feaaedt 7@y & QAfT @g@aT
g W A ade g2 EM, a3-
Frd gT gt | wfas wrest X A
ST FT  AA I AT 9T FIr @
afas wr 7 X FT F a1 A -
ar s g & oo Al ¥ A
g 7% fag & mgr 3gy agy oo-
a1 FZar g | :

SHRI SURESH KALMADI :
He has not answered even one of
my questions. This shows the lethargy
of the Government to the unemploy-
ment problem as a whole. I walk out
of the House in protest.

(At this stage the hon. Member iqﬂ
the Chamber)

st FFEIAA TG ¢ WS TOF TIAAT-
afs west, de TFAHE &1 afF-
9 ¥ WY 3T AT § T /AT
g1 2, %% I WA FA F I5AT
foed 3T Olq & F1E AT SEOTAERz
T@ g @ g af fotede sE @
o 8 & ug wrAr Ager g ooz
AT F ISM

At SRS FEH AW OF S
F oAm Afag, & afes o=t § 2

a7 gam
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AT |IRAT 1 5T S a9 97 I
T® ¥ adi f5 wtadln qwer w3 @
S8l 9Y weRa Tedl 3 (swamw)
TR R amg A g fee foreiz
¥ fag gaT gad & q<fnem o
g3t g1 wat g WIATE . g agl
Tfefrem 9z §! Ca AR e
 F aa fawgw w48 O S
g WA AT & ag st £
? A gl gRedAas Ter @ ag
A A AT T d s

W ATt gag aea (fEge) ¢
Flglcs  dw ¥ Wy 3w 2 (swaym)

s wEgAE T Az wITE Hfa-
T g | (smagra) §za gAY e
fot & fyoor 3z g ¥ dv a0
gAT g Y a7 aewIe Fy 4z Ay 2,
a1 g% g o #g A
fafaezt g & wdf st & 7 IR
ara #?

sftagam aww: A qg R g -
fraggaardaifh 98 3 37 a3
] Atf Al g w71 wrAAIR Far @ Fgr -
gaT arfr ¥ AR A mwaaw
& St 1 (coEarw)

—

THE KHADI AND VILLAGE IN-
DUSTRIES COMMISSION (AM-

-*~* ENDMENT) BILL, 1985

THE MINISTER OF STATE
IN THE DEPARTMENT OF
INDUSTRIAL DEVELOPMENT
(SHRI M. ARUNACHALAM) :
Madam, I heg to move for leave to
introduce a Bill further to amend the
Khadi and Village Industries Com-
mission Act, 1956,

The question was put and the nrH
e was adopled.

SHRI M. ARUNACHALAM :
Madam, 1 introduce the Bill.



